
CENTRAL AAtINISTRATIVE ThIBUAL 
BNGALORE BENCH, 

Second Floor, 
Comercial Complex, 

rndiranagar, 
Banga1ore-38. 

Dated:;I7JANI994 

2L& 377Of19924444TO80L1993. 

APPLICANTS :-Sri.G.R.Rangadharnaiah and Others 

v/s 
RESPCIUDENTS:- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran, Advocate,No.40/2083,Elarnkulam Road, 
Kaloor, Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Grasis House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3.-C ELJJOrtADO,112,Nungambakkam High Road, 
Madras-600 034. 

Chairrnan,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 
The general Manager,Southerri Railways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway 14anager,Southern Railways ,Mys ore. 
The Senior Divisional Personnel Officer,Southern Railways,: 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway,Bangalore. 
5ri.K.R.D.Karanth,Advocate,32,Mangalanagar,SaflkeY Road Cross, 
Bang alore -52- 
SrI.A.N.Venugopala Gdwda,Advocate,No.8/2,UpStairS, 
R.V.Road,OppBangalore Hospital,Bangalore-4. 
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SUBJECT:- Forwarding of copies of the Orders passed by 
the Central Administrative Tribunal,Esargalore.. 

-x-x-x-x— 

Please find enclosed herewith a copy of the ORDEM 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,19939  for further necessary action. 

I) 

DEPUTY REGIST}{AR(J) 
JUDICIAL BRANCHES. 

gm* 



'N '- 	
rww 	 JL _LL.S 	 '-- .9 - '-' 	- 	------... - 

- 	 - 	
- 	 5- 

LLNT'KRL LJruNiIM1 IVt. I LUUN?L 
, 	 BANGALORE BENCH 

O.A.NOS. 395 t.q403/91.57./90.'416i90.320/92. 

X! 	 - 

THURSDAY, THIS THE 16TH DAY orDECEMBER j  1993 

SHRI JUSTICE V.S.IIAL,IMATH 	.... CHPIRMAN(J) 

SHRI JUSTICE P.K.SHYAIISUNDPR 	•... VICE Cl-IA IRMAfJ(J) 

SHRI V. RA1AKRISHNN 	 .... FIEIIBER(A) 

1. Sri C.RRngedhamaiah, 
S/a Sri Range ish, 
aged abàUt 68'years, 
Retired Guard-A Special, 
Chikkabidre, 
Chikkanereyekanehalli Taluk. 

Sri K.V.Sreeka,ntiah, 
5/0 Sri K.V.Subramanyaiah, 
aged about 69years, 
Retired Guard-A Special, 
Ch-70, f5t.h fle in,Saraswethipurn', 
Vysorb 9, 

Sri 19.N.Narayana Setty, 
S/0 Sri k.1iuniswamaiah, 
Retired Cuard-A Special, 
2003/2,Rajkame]. Street, 
flysbre-1 

Sri B,J.Nagarajaieh, 
$10 Sri Jeyapala 'Nayenar, 
Retired Guard-A Special, 
158, ShankaranegBr, 
J.B.Kaval, Bangalore-560 022 

Sri K.Seshadr.i, 5/0 Sri Krishna, 
8hatta, aged about 69 years, 
Retired 'Guard-A Special, 
925,Lakshmipuram, Arsikere. 

Reirtt 
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nnabasavaiah, 
adappa,aged'ebout 69 years, 
perd.-P Special, 
f1ain Roed, 6th çross, 
ger,Bangalore - 21 

11 

Sri X.VjSrinivasachar, 
o sJr//. Venka ta't-arnachcr, 

about 69 years, 
ati'ed Guard-p Special, 

69 9  III Parallel Road, 
JayenP.gar Extension, 
S.himoga own 	577 201 

fV  
Applicants 

Contd. I— 
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'I.. Sri Shivaswamy, S/O SriT, 
LIrgachalam Pillal, 	aged 

about 69years, Retired 
Driver-4 Specia', 44, 	II 

- Me4n, 	fleOs Block, 	Nthi 
Bamboo Bazar, Mysore-21 

, Sri 	1.N.Pharoah, 	S/c Sri WI.P, . 
Pharoah, Retired Driver_ 
Special, 	2355, 	I flein 	II 
Cross, 	KsG.Kopp0l, 	Chamari- 
-puram, Mysore, 

pp1icants1 to 9 in 

10. Sri R.Jaflehedeven, 
0j ,Nos 395 to 403/91  

/o R.Jayaram, 
aged about 67 years. 
Guard'tht Special (Retired) 
residing at No.1571 	Ivth Cross, 
Nagappe Block, 	Sri'aiipijrjrn, 
Bangalore - 560 021 Applicant 113. in D.A. 

No. 57/90  
11, Sri R,Shjvejah 

Retired 	1A suerd 	5peoil, 
and -residin9 at No.1153, 
'Sri Range T , 	II Main Road:,  
S.N.Colony; 	Yeshwaritf-ipur, 

.,Bangalore - 560 022. Ppplicent 11 in O.A. 
No416/9tJ 

 Sri Papanna, 
5/0 Nethevedu, 
aged about 63 years, 
Driver Passenger MR448, 
Southern Failuey, 
Bengaipre City(Retired) 
No.5/Ill, 	Backside of 
fluniswara Temple, 
8huvaneswai1naar, flegadi Road, 
Bangalore - 23. 

 ri Ghouse 11ohi4een 
S/o Pnzeer-i Mohidee, 
aged about 63 years, 
Driver Passenger MR 2389  

uthern Railuey,Bangalore City, 
Retired) C/c Noor flohatned, 

I.731b,. Railway Quarter, 
'eswathapur, Bangalore .- 22. 

Sri D,john rater, 
S/a Doraisuamy, 
aged about 58 years, 
Driver Goods fIR 612, 
ScuJthern Railway,. 
Yewanthapur (Retired) 
No.62, III Cross, IStages  

4'tkJiPuram, Baflgai.oi'e - 21. 	 ...APPLICRN1-S 



15. Sri Ilanickam .:  
S/a Laksmeneppe, 
.aged about 60 yearS, 
Driver Passenger MR 4141  : 
Southern Railway, .Arsiere,. . 
(Retired), No.266/h, Ith Crops, 
Banqalore - 560 121, - 

16, Narayana, 
5/o Nyathavadu, 
aged about 72 years, 
.Shuhter :liR 27$, 
BangB).ore City, &outhe..n Railway, 
(Re.tired)No.53 t/o Nawaz Stores  
12th Crossriagadi Road, 
Banglore - 23, 

17.. Sri 1i.S.Susainathan, 
S/a MarIstamy, 
'aged about 12 years. 
Drive± Passen.9e1 fiR 475, 
outhern Railway, Yei.ehanke, 

(Retired)C/o P.F.Joseph, 
45/A Old Rilway. Quarteré, 
Yeswanthaur, Bangelore - 22 

1 	5ri Sidàeiah, 5/a  Siddcieh Gowa, 
aged 62 yars, )ieca1.1ssistart 
fiR 523, Southern Railway 
Bangalora City, (Retired 
No.58, I Cross, 3rd Main Road, 
Ramachandrapuram, .Bsngalore - 21. 

19. Sri Kedirvelu C.R.I.  

5/o C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver fiR 124, 
Southern Railway,. Harihar, 
(Retired)., .No.:32/2, I Main Ro94 
I Cross, Oklipuram, 
Bangalore - 21. - 

21. Sri Gulam Dastagir, 
S/o rid .Ghouse, . 

4 j&?R 597,. Southern Railway, 
(.Retire) No.3IN  

'I 	( 	
St  
	
DO.I:kaa rga Mohalla:a 	g 	 ,n 	

Madras Road ,Dopnnga
l
er1  

I
a,  MrKg,d, 

m 

 mi)e 51(1 S1... 

ri 1k til aheed, 
ojdHeef, aged 67 years, 

539, Southern Railway, 
Bad ;aiore Cantc.nment(Retire). 
No.lIç..Ith Cross, L—B, 
Shastrinagar, Indiranegar, 
langelore -,3$,: • . 	 • ,.,APPLICANTS. 
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I),) 	 fl 1r.1,ri.. 
LL 	Ad. 

Sf0 NbDávidPillat, 
aged ebout 66 yeeta, 

siaeflt tuerdfEMT 13030- 
Southern Railwa

~Btpentqi 
, Behgaiote 

(Ratired), tb 	 Suremany1 
12th Cross Plageli Roadp 
Sengalore 	23:. 

23t, SriShalk Fektu1d2efl 
Noheinvui Khsirn 5k'.1, 

aged about 63 YéaDs, 
Railway Guri 	6212., 
Southetn Railwy, #rsi.kere 
(Ret.Lred), Manlipet, 
P.r8ikere 	573 103, 
Haefl DistlCt% 

51 

24 	Sr& KbthKttshnam1flthy, 
S/o KbGUPdep 
aged pbout 6p •Seas, 
Guard 	 EE .994, 
Sbuthern.Riluay., raikcre, 
(0etireJ),Nob84f Yriza1pa B1cck 
LaM.1puv, 4rsikerB 	573 103k 

.25  Si I 0 	tt ho fly, 
/o tr%eiappa) aged about S3 
ea8) j6ast,. Guard EE 131?, 
outhe 	R P. ii.uy •Saqa10 	City, 

(Retired), No29i, 	5th air, 
Ke:riger. aellIto Town., 
Bangalore 

Sri NVJranda Rao, 
.5/0 N,Venkoa Rao, 
* aged ebout59 ye era., 
Fireman •- MR 549: 
Southern Railway, himoge Town, 
(RetI:red) No,121:, TT Cross, 
8ehjnd 5,3ffice, Ashoknagar, 
Sh'iInbga Toun, 

$t. M?1ari, 
S/o M&ttai Aged about 

: 	et8. Shu:nter MR 172, 
outhrn Railway, 

8aiyappanehellReti'ed), 
Rameswamyaiya., P11$.Nrgar., 
KernmnhaiIi Nin Road,, 
Bengaloe - •33 

.21 -5j 	 :5/o 1!1urugesh, 
aged about 63 years, 
Driur. ood8 P1R 4109 

I 5outhern RailW.ay, 
Yesiaetthapur (Reti-rei), 
No22, -I Cross, Bhasyarnfagar, 
SrreMpuram Bang aiare 21. 8 0PL..IC-RNT8 

. 4.t cintdJ— 
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29. Si" R"wiah, 
S/o Uenkataremaneppt, 	. 	. 

•. aged about 63 years, 
Dtiver Passenger FIR .721,.. 
Southern Railway, Shimoga Town, 

• Retired' I  No .209/4 j: Reokemmo. 
Building, fIaiRoad, • 
Yeswanthapür,Bangelore22, 

30.. Sri- Syeq Abbas?  
Sf0 SyeI Dast.eir, 
aged •about, 69 jeers, 
Southerh RailtJey, •BongelOre City, 
(Retire)No.41,I.rocs, 
It ain, atharayanapursj 
(Near Sulremya FIseejid), 
0angeloe — 26i.  

31 	SrI P.tdul Rehirn, 
S/o.. Md.Bek-shi, 
aged about 62 yPE&DS, 
8hunter MR 49, Southern Railway, 
Bangelore City (Retired), 
No.22/,, 114 Cross, 
F{oshalli Main Road, 
!etherayenapura 
Barigalore •- 26. 

Sri K.M.'aooni, 
./o K.'J.riatheu, 
egeJahout 66 veers, 
tJriver -Goodo MP, 701, 
Southert Rilwy, Yesuanthapur, 
(Retired), No.517, 7th Crosa, 
K.N.Extension, Yesuanthapur, 
Bangalore 22, 

Sri -3.Gatigadhereish, 
S/o B.Siddaia.i, 
89e1 about 6Z years;  
Guard 	Spl, EFIT 428 9  
Southern Railway, Arsikare, 
(Retired), Nc.Vsentha Nilaya, 
near S dane -aikies, Behind 

House, Araikere. 

aemy, 
rarej.u, 
.4 years, 

aLu.ay, Bangalure rity, 
N264t..R42tny -Qtre 

horn- Re1liéy, BaflcJaloDG-23. 

S/o C.hbti, 
bout. .59 years, -Mail Guard 

EE, 1768,. S..R.aiLwey,. Ba!lgalore :ity, 
(Retired),. No.1C4,. 6th-inç,' 
Ii Cross, Shankarnagar., Yeswenthabur P.O. 
anga1ore — 22: 	• 	- . ,jPpxC-AN-rS-- 



' 

37 	Sri G,'Gopel, 
4/0 Gangan, 
Rged aLout 
Drivqr Goë11R 599, 
Southern Reliway,. YeStJanthapur 
(Retired), 'C/a C.Chek!:evc'thy, 
No,42,, Railway Otre. 
B:aiyappan&ialli, 
Bengalore 	38. 

3. Sri Khudus, 
5/0 Husi,.S.a1 
aged about '66'r,  yers, 
DriVe" Fass3ngez MR 1129  
Southern Railway, Banq.alcre City9  
(Retirea), No.4e9, lOth Croa, 
Mathikere Main Road, 
Yeswanthepur ar.gelo're-22.. 

Sri" Mayenna, 
S/a tiayanna.Cciwda, 
aged abbut. 71 years, 
Shunter MR 254, 
Southern Railway, Bangelore City, 
(Retired), No.40, 7th Cross, 
Cayathrinágar, S:irampuram, 
Bangalore41. 

Sri Gurusiddaiah, S 
5/0 Siddapa, 
aged. about 68 veal 8 
Driver Passenger MR 393, 
Southern Railway, Shimoga Town, 
(RetireuI.),fttr uddekaval 
Hosur 3avagal cost, Arsikere 

.Taluk, Has.san District., 

Sri. Ilohamed HL'SSSIn, 
5/0 Moharned Rudejisab, 
aged about OE years, 
Shunter MR 
Southern' R.:L.uay, Hariher,. 
(Retireul), tmeravethj Poct, 
Her ihar 'Taluk, Harihar. 

Sri T.Duggan, 
S/o A.E4Diiggan, 	. 
aged about 65 years, 
Driver Passenger MR 97, 
'Southern Railway, BangeloreCity 
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xe.sidig at .':MunikaleppaGarden, 
Raneswemy .Peleyam,. 	 -. 
Khemrnanahalli Main R6ad, 
2nd:Cro5's, Bengalore733. 	. 

43,•Sri °John.: Ross,S/o Noah, 
aged about 62 yrs, 
river Passenger MR 359, 

..So:uthern.Rpilway, Bangalore City, 
..F,etired), No.8G0, HMT lai'ut, 
behind Chowdeswrj Tmp1e, 
.Mathike,' Benqdore-54e 

4410 Sri E.Hussey, Sb 	i1liHusae.y, 
aged about 64 years, 
Driver.  Passenger, MR 1939  
Southern Reilucy, Bangeloro City, 
(Retired) No.50 . 7th Cross, 
Stiedarpejya, .Yeswanthapur, 
Bengalore-22. 

45. Sri B.ZJayaram Sinçjh, 
5/0 Narsyan Sin9h, 
aged about 63 years, 
Oriver Passenger.  iR 611, 
Soij..thern. Rai1uy Shimoge To!n, 
(Fetirat . No.1831, III Cross, 
Rathan S.1nq.h -Lane, Msndi NOha11.ar  
lysore .- 570 .021,- 

4. •SrL.1zruthi..P, 
5/o Neelakante Rao, 
aged ebout;64 years, 

NO  Drivr Passenger MR 422, 
H 	 SouthernRailway, Ran.galore City, 

(Retireè., No,.23 I Main Road, 
Gundu Mu.neesweraTempl.eStreet, 
Matadhaheill, 6angalore-2. - 

47. Sri Mohamed-Besha, 
S/o Abdulla S51, 
aged about 67 years, 
5hunter. fIR 423, Southern Railway, 

. Harihar,.Retired), No.351, 
i_2I Cross,'Gendhinagar, 

5/0 Govindan, 
aged tu59 years, 

OD(

N 	t rR11wey, Bangalore City, 
Rtir9,IjNo,/2,Suderam Reddy;  
uildiri,,/fBacks'jdo of f9nohera Mills, 

23, 

I.. 	•S/a !Iuthapia, 
aged about 72 years., 
Driver Goods, Southern Railway, 
Yeswanthapur, (Retired) .'€ ,PPLICNTS 

..*Co ntd.  1.r' 
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C/a Cnetarine FI, 	- - 
6flanayothiKigh. .c,hOoI, 
0.61f1, IV-N Block, 
Ra5ajinage, 
anga1ore - 10. 

Q. 

 

Sri, Rangaish, 
S/o Rengasuamy, 
aged about 68 years,. 
Driver Passenger FIR 160, 
Southern Reilwy, Banqotnr- Lty:  
(Ret5.rod) Wo,.27, Chic Beer 
Reed Cross, Shiv !neg', 
Bangalore-Si. 

51. Sri Ethirajan, S/a R.Cendi, 
aged about65 years, 
Southern Railway, Lisoro 
(Retired), Driver Pasaer!go.r, 
FIR 378, No.1389, Ill Cross, 
Kaki Róad, IlandI  
Ilysore-21. 

52. Sri 1.Xavier, S/c S.nthory, 
aged about 62 yosra, 
Driver passenger FR 63, 
Southern Railway, Arsikere,, 
(Retired),Nc052/2./, flohind 
S.t.FIarrys Church, Arsikee--1.03. 

53. Sti Linga, S/a Karbesappe, 
aged about 67 years, 
Shunter FIR 253, 
Southern Railway, Hariha, 
(Retired),C/o <urvethi L.nge, 
mr. vethi Post, Harihar. 

54, Sri Revanap.ja, 
5/a  5iddapipa, aged about 53 'yearsj  
Fireman First IlL 1129, 
Southern Railway,Ha.iha:, 
(Retird), C/a Revarle!pa, 
Chal].ageri, F9allikerjuia Extension, 
Amravathi Post, Hariha. 

55. Sri A.Ettiieraj, 
£/o Itbbaiah Sunder Rat, 
aged about 73 years 
Driver Mail FIR 5, 
Southern Railway, banoalore City, 
(etired), C/a E,Sridhr, 
No,343, Railway Ltrs. (Mt) 
Bangalore 23 

56 	Smt,Katirala Rai P!roji R8o Kwl'e, 
/o :Lte 
qetI about +51yeas, 

nrivbri Pisenger ER 433, 
Southern Railway, ArsikerF J, 

4,,.. 
No223, Cid Rms. Ioed, Arsikere, .APPLICNTS 

Contd./- 
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57. 	Smt.R himabi, 	..•. - 	. . 
J/ 	te C.Fazalur. Rehamen, .. 	: 
aged about 45 years,- : 
ShUnter MR 5921  

Southern Railway, Yeawahtheur, 
No.111  4th Cross, Behind Yerernme 
Kalyan Mentap, Mohankum 	Wager, 
Yeswanthapur, Bangaloi'e-22. 

	

53, 	Smt.Sharadamma, 	. . 	. .. 
late S.Gaeshan,.. 

aged about .2 ers, S!rtar 	1R5, 
Southern Railway, Yswrt'aUr, 
N0 0 5, .1 cross, MohaikumrnEqar, 
Yéswanthapur, Ban.galore.-22. 

	

59. Srnt.Sufia Khatun, . . 	. 	. 
Wjo late Anwar, 	. . . . 
aged about 53 yars, 
Diesel Aest. MR 
SouthernRailwey, Berolora City,•  
C/a .Arumai, No.!07/8, KN 
5thCross,Yesuarthaur.. 
Bangelora-22. . 	. 

, Smt.1(eru3karrnaa. 	. 
late A,Subramany, 

aged about 49 years, 
DjelAsst. fIR 521 
Southern RailWay, hangalori e City, 
No. ./C,X floor, MGRly.Clcny, 
Bangalore-23. 

61; •Sr1 Shanthakumar., 
S/a late Anandarajui , 
aged about 25 years,  
Driver Passoner, MR 35, 

. 	 Southern Railway; 1rsikere, 
mbedkar..nagar., Holenersipur, 

Hasan Djst, 	. 	. 

62. Snit.Devamma, 
/o late B.M.\Jenkatesh, 

aged abot.It 47 year-a, 
iesel fsst. PIR.1266, 

Southern Railway, BenqalorE City, 
NO.91/B, Railway Qtrs., 

r-- 	ning Room, 
23. . 

53. 
( 	 irangappa, 

	

ter fIR 	474, 
b'- /9 	 No.13, 

years, 

11 

- 10. 
AV 

APPLItArsrrS. 
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Smt.Helen 
ti/o late .'Tristrem, 
aged about 50 years, 
Site No.17, Petel Hanunieiah's Flet, 
Ja1ah1li Post, Bangelr-13a 

Sri D.Ramarnurthy, 	 .1 pp1icents in Sl.No.12 
S/o Doraisuamy, 	 to 66 in 0,A.No 0 320/92 
aged about 60 years, 
Driver Goods MR- 735, 
YesuanthapLir, No.375, 't C-osa, 
III (IcIn Ropi. Gokuiç-.t, 
P1attikereLayout Pza1- , 
Bngalore-54. 

Sri Abdul RahirnKhan, 
aged about 60 years, 
Driver Goods MR. 514., 
No.43, Kévika Layot 
MysoreRcad, E3angcicre-2E... 

67, Sri athu Rao S 
S/o late S.N.rikantajah, 
aged about 63 years, 
Driver Goodt !1R 73, 
5Rai1w6y., Bengaicre 
(Retired), No.1362, 5th MainRoad, 
IId Stage, EC].rck,. 
Rajejinagar, Bangalore-560 010. 

6$. Sri R.F,Henderson, 
S/o late F..Kenderson, 
aged about 60 years, 
Driver Goods MR 6031  S,Railway, 
Bengalore (Retired), No.31, 
Pempanagai, Yeswanthapur, 
Bangalore-22. 

69. Sri Bheemaiah, 
S/o Chennaish, 
aged about 611 years,, 
Driver Passenger MR 10, 
S.Railway, Mysore Division, 
(Retired), ..Colony, near 
New Railway Cr.y, 
Shimoga Town. 

71. Sri Shiva, S/o Venkataswe-ny, 
egedabout 64 years, 
Shunter MR 307, S.i'aIlway, 
flysore DivIsion, (Ret..Lted) 
No.172, .A.Co]ony, neen 
New Railway Colony, 

Shimoga Toi'n - 57-7 201. 

71. Sri Ilohamad fkbbas, 
S/o Kha].ender Khasini, 
aged about 62 years,, 
Driver Mail, MR 426k  .4.. )PPLICNTS 

.Cantd.•/- 
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S.Railwey,1,P'rsikere DIvisl.ori 	 - 
Qucrters1(fletired), •Gopal- Singh :- 

• LH.R9ad 	•rsikere, • ; 

72. .. 	. 	. 	. 	. Sri E.Naterajén, . -. 
5/o.Ekemba1rem-K, 	. 	. 	. 	. 	. 	. 	. 

aged about 62 	years, 	.: 	 . 	. 
Driver 	Mail 11fl.429,. 	. 	

. 	. 
. 

' 	.,: 	. 
-: .Railuay, .brsikare 	1ivib1ur, 	. 	. 

- 

(Retired), 	No.291, 	Kurnarr, 	. 	 . 

• Nilay.ern, .}ssan Road,  
rs1kere 	573. 1 	. 	 . . 	. 	. 

73..- Sri .Sui'ameny,;  
Sb Uthandi, aged about 59 yIars 
Driver Passe.ngr, S.Reliwsy, 
rsikere Division(ftsttred), 

C/o Jinthciny, 15/1, Rai1iay Querters, 
Frsikere.-. 	 - 

Sri R,P.urushothm, 
S/o B,Rairechandra Ncldu, 
aged. abut 63 years, 
Driver .,Pssenger MR 715 
S..Railtiey, ir o1kcre D1j±i1ç , 
(R.etirec4 ), C/3 R.Shaskar)  
No.121/B, HUC0 Colony, 
Bhedrevcth. - 577 301. 

75. 	Sri. EFeter, 
S/o V.nthon, 	- aged.. Anthony, 

64 years, 
-Drl'ierMeil MR.139, 
.S.Reilway, rsikere Division, 
(Retired), I Cross, Hassan Road, 
UrLire, Atsikere.-- 

76.1 Sri Kanakaraj, 
5/0 V.nthony, Major, 
Driver Pessenge MR 106, 
S,.flailuay, Arsikeia tijisLon, 
.(Retired)C/o R.Finthony, 
Crane Driver, •No.4, Railway Quarters, 
Arsikere. 

77ariBhemsen, 	 - 	 S 	.• 
j91.4adev, 
aged 	j62 years, 

( 	Dr.jr 	ssN:jer  riR.E59, 
Swy\r sikere Divisiun, 

red)1uthi1arnmc Temple Road. 03( 	
5th Cross,/fload, Near Wat.e.r Tank, 

Doddaha]iair, 

shminarayena, 
B.Rangappa, 

aged about 615-  
Retired Driver, tpt/412  . 	. . 	•....APPLICANTS... 



,APPLICfNTS 
.Contd/— 

12. 

No,3.2, A?ttimeramffiaTemp1e Streat, 
Coth1et 	.BanLe53. 

79, S'ri N.Channappe, 
S/o Naresimhaieh, 
aged. about 66 years, 
Driver Goods MR 571., 
S.Raiiwey, .Arsikere Di1ion, 
.(fltird), AdKhalli 
tn'front of Railway Stat'r, 
Sulekree Post, A'sker 	lic. 

.K.Suhramaniym, 
• 1° Kattamari, 

aged ahdut 59 years, 
Shunter MR 801, 

réikere DJviio, S.Railwey, F 	 ri 
(Retired), 	III Cros, 
Upprliri, 	Hassan Road, 
*rsikere-573 103, 

81. 5ii Jani, S/o A.Khadei, 
aged about 62 -years, 
Driver Mail MR 102, 
rsikere Division(etired), 

Tholi.ur P.13., -Thiruthalli, 
Arsikere. 

2, Sri 19.\Jelayudam, 
Sfrj Muthan, 
aged eout 61 years, 
Shunter MR 507, S.Rlwaw 
Irsikere Division (Retired), 
No.2/2, Sriramapurain, 	III Cross, 
Hassan Road, 	Arsikere 1, 

83, Sri G.Iridra Singh, 
Sfo 8.C6pal Singh, 
aged about 66 years 
Driver Mail fIR,101, 	S,Railway, 
krsikere Division, 
No.194/A, Railway Quarters, 
lrsikere.. 

14. Sri N.Krishnaiah, S/u 	4.Muniya, 
• aged about 66 years, 

Driver PsserigerMR 408., 
Southern Railway, frsikert 	Dtvision, 
(Retired), 	Cfo 	N.I(.1anotir, 
No.49/f, Railway Quartera, 

Arsikere. 

85.' Sri Kempa, S/a flunlyappa, 
• aged-about 63 years, 

Shunter MR 248, S.Railua , 
Birur Division, ARetired 
8elary Camp, 	Ner Plaque—mme Teraple, 
Birur. 	• 	 - 	

• 
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6€, 	Kanchi, S/olaradeirh, 
aged about ..64 years, 	 •.• 

: r jver Passenger MR 108. 
S.Reiluay, Frsikere Division, 
(Retired), No.221, 9th •Coss, 
Right Side Hessen Ro5d, 
frsikere. 

4 	
- 

87, Sri P.Narayenaswany, 	- 
Sb Ponnusuamy, aged abu't 603 yrs 
Driver Passenger MR 439, 
S..Rai1uE, FIerihr D1v'..ur. 
(Retired), Hessan 	twn L!nc 1  
fIrsikero. 

$8.Sri C,Swaminathan, S/, Irt:pps, 

-aged about 58 years, 
-hurte fIR I04 &Rcilway 

rsikore Division (Fe.ire) 
1a8sa Rod, Dowr• Lit, 
f4rsikere, 

89. Sri Rema, S/o Beilery Neyaippa, 
aqed about 66 yerc, 
Driver Pessene, Ilk. 148, 
S.Raiiu6y, Clickiajur 
(Re4ed),. Bell8ry Camp, 
Near P1auo Pmn a  TemplE, EJtur, 

90.. Sri Fèei All i Baig, 
Sb lllrzan Baig, 
aged bout 66 ycers, 
D3vér Passenger Ilk 382, 
S?.Railway)  Shimoga Division, 
(Retired),.. Tank Ilohdfla, 

.thCross, Shimoga Town - 577 201 

91. Sri Bheema Neik, 
S/o Henump Naik, 
aged about 68 years, 
Driver Pass3nger 1iR 363, 
S.Reiluay, jIrsikere Division, 
(Retired), C/o td. P.Basavenne Gowda, 
Badavana heragere P.C., 
Davanagere-3. 

V.BabU, S,/o Venkatappe, 
92* agod about 51 years, 

Shuie r M1 630, S • R i1w . y,. 
rs.Ike Division-(Rctic"), 

f'#CJOQi:dBSWSfflY, Ex.ir.icici 
Pre 	K.M.Road, Kadi;, 

/ 	Chj-k.a1ur District. 
I 

I c • 	 S/a Thangveiu, 
.a'ed atiJ67 years, 

ivefPahsenger MR 252, 
dSlJa 	Bangalore City, 

% etL.Ød), No.103/3, 	1st Lross, 
appanahafli, Bangalore-3. 

/ 

a ••P1LICT5. 
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Sri K.Surameny, 
94 Sb Kumarasuemy, 

aged about 62 years, 
Shunter MR 779, 
S4Rsiluay, Bangalore City, 
(Retired), No.23/5, 12th Cross, 
Negadi Road, Bengelore-23. 

Sri J.aniel S/c Joseph, 

95• 	about 6 years, 
hunter NR 577;  

6angalcre City (Retired), 
No.5/I, tEt Streo., 1ft€'r rrE, 
¶'lagadi Road, Bangaloro-23. 

Sri Aldul Khaleel, 

96 	/Q Shaik Rehijn, 
aged about 68 yeai..s, 
0river Passenger MR 2161  
S.Railway, Banqslo!3 C1t/, 
(Retired), No.19, 1C.rcs 	r''tJ 
Magadi Ro&d, Bangalora-23. 

Si M.Venugopl, S/c eri. 
97 	aged about 63 years, 

river Passenger MR 815, 
S.Railuay. Bangalore City. 
(Retired), N.12/r, I flain !od, 
rd Cross, HsnuManthap6ran 
S1rirampuram1  bangali're-21: 

Sri Sheik ArTjee', 
98, S/a 11d.Salar, 

8 ed about 66 years, 
Driver. Passenger MR 470, 
51.Railuay, Bangalore City, 
(ietired), No.786, 6th Crcss, 
1hnepa1ya, Bangalore - 30. 

Gangs Hanuma, 5/0 Gangathudu, 
• aged about 66 years, 
D±iver Nail MR 31,. 
S.Railuay, Bangalore City, 
(Retired), No.4/4, III Cross, 
Dyanaflganager, Srirarnpurem, 
Bngaiore-.22. 

 

Sri Basheer Ahmed, 
S/10 Azeem Mohideen, 
aged about 62 years, 
Shunter MR 221, S.Railuav, 
Bangelore City, (Retired) 
No.3, SBII Colony, 
Brindavarianegar, 5thCros, 
rTa\thikere P.O., Bangalore-54, S0* APPLICANTS. 

. .Contd./— 



I'I ij U. 

I. 	W iifl 	!t'r.i 1Nr4ich 

Lingaiah t"' 
aged about 62 years, 
Driver GooR 69$, 
S.Reiluey,iYesuanthapur Division, 
(Retired)m c/o M.rurnai, 
No.1075/a, K.N.Extensioñ, 5th Cross, 
Yesuanthapur, 8engaIore-22. 

1, 'Sri K.Daappa, S/o Krisnr,r.rpa1 
- 	eoed ahrut 66 years, 

Driver 	fIR •31?, 
Railwey, Yeswciftapz:.:- 'il.iiAcn, 

(Gtired), C/a P.nenda, 
.BExport, 6th fvlaip, Xndi8t2iai 

SuI-.Urb Peenye, Beigcior-5 

10. $ri ILDjtrito, S/a B.D.nto, 
aged about 64 years, 
Driver Passeng&r MR 21-7w. 
S.Railway, Bang'.1or' ity, 
(Retired), No.109, Podlfle, 
III Croas -Yesunthapu, 
Bangalorc-22 

,104. Sri Syec Hameed, 
fo Gulam Jilani, 

aged abcut 65 y3rs, 
Shunter MR 759 9  S.Railmeyt  
Yesuanthpur Division 
(Retired), C/a P.T.Stoe, 
Opp.to Railway Station, 
esuanthapur, 8ar1geior-2! 

Sri .Yesudas,..S/o 'A.Arokyaswamy, 
105. 	aged about.. 65 years, 

Driver Passenger, MR 5101  

S..Railuay, Bangalore C5.ty, 

2R
etired), No.267, 4th Square, 
rphy TownfHoys&lanagr, 

tilsoor P.O., BanQaiore-560 008. 

10g. Sri M.Veera Raghavan, 
S/a Munisuamy, aged about 66 years,. 

irPassenger MR 502,' 
Bengalore City, 

aged b 	65 ye-are, fI   

Be.noclore City, 	- 
Rek3.ie ',' Co Nataraj, No 

•
'9/, 

Qua"ters, Yesw0nthapur, 
Bengalore-22. 

k 

PPLIRNTS.. 
Couid./- 
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Sri M.Nsgaraj, 
S  /o L.flurugesh, 
aged about 62 years, 
Driver Passenger MR 478, 
S.Reilwey, Bangalore City, 
(Retired), No.33/21  New No.111/2, 
9th Main Roed, Sriramapurem, 
Bang elore-2 I 

I1J9. Sri M.Iluniswemy, S/o 	rvçy'h, 
aged akcut 62 vera, 
Driver Passenger MR Ebr, 
Southern Railway, 
(Retired), No,9/F, I M&in, 
I Cross, Henumanthepurn, 
Sriiamapuram, 8sngtloz3-•".I. 

1Lj. Sri A.Arulyiathn, 
S/o AJrokyaswarny, 
aged about 65 yeac, 
Driver PassoflQei £1 	'5, 
S.Failuay, Bangalore City, 
(Retired), C/o James, 
No.I39fii,Railway flurters, 
Yeswahthapur, Banqalor6-22. 

11j. Sri T.A.Krshnamurthy, 
S/o T,C.y sis:y PUlci, 
aged about 63 years, 
Shunter MR 6á2, S.Ra1l4Jey, 
Yeswanthapur(Retired), 
6th flat, 4th Cross,. 
Moarikumarnegar, 'l'esLiaflthuiUr P.0 
Mathikere, Darigalore. 

Sri H.Honnaiah, 
/o. Marigowda, 
gôd about 61 years, 

Drivertoods MR 6101, 
i1y, Yesuanthepur 

fldtiredNo.2, II iain Road, 
rd cross, 6.K.Nagar, 

Yesuanthapur, Bangalore-22. 

11 3. -5,rj N,MM.jmai, 
Sb.. PannarsWamy, 
aged about 62 years, 
Driver Passenger MR 682, 
S.Reilway, Bangalore UJt'?. 
(Retired), No.1075/6, 
K.N.Extensicn, 5th Crcs, 
Yeswanthpur, t3ancelor3-22. 

114. Sri N.Dora.tswamy, 
S/c VNarasimhulu Naidu, 
aged about 75 years, 
Shunter MR 213, S,ailuay, 
Bangalore Contorertt(ietired), 
No .52-.H/*, Lakhminarsar,aura, 
Srirampuram, 8analcro-21. APPLICANTS. 



Sri X.Hanumia, 
uS. 5/0 Th1rnm21'vpnr.. 

aged about 6as, 
Driver, flail fIR 330 . 
S.Reilway, Bangalore CLby,'r --', 
(Retired), No.SZF.N,Colony, 
*PkMurt,jin Road1 .YesunLhapur, 
Bangalore — 22. 

Sri flathew, S/o Kri8hr13f, 
11g.. aged about 63 years, 

Driver Goods MR 6$, 
S.Railway, Yeswanthapur. 
(Retired), No.11, II Mein, 
III Cross, B.K4Nacjar, 
Yesuanthapur, Bengelo:c-2. 

Sri A.Perurnn]., 
117. 5/0 S.Arumugam, 

aged about-64 years, 
8hunter MR 447, 
S.R511w8y, Yeswanthapu'. 
(Retired), No.69/C, 
Railway Qiiartc.rs, Yesuanthpt'r.  
Bangalore-22, . 

Sri Shanmugrn, 
S/o J.Suhratarya udüic: 
aged about 63 years, 
Driver Pessen.gar, fIR 7725 
Bangalore City, S.Railwey. 
(Retired), No.586/I, 5th 
Basavanaga', Vibuthipuram Lxtension, 
Bangalore 37 . . 

Ibdul Gaffoor 
11!. S/o Ballary Abdul Khader, 

aged about 62 years, 
Driver Passenger, FIR 3, 
S.Reiluay, Shimoga Town, 
No.105, 6th Cross, 	 Ppplicants in 51.-No. Basevanagudi, Shimoga Town — 577 201. 67 to 119 in O.A.No 

- 	 nfl.. Inn 
. 	- Sri B.Is .Thyegarajan, 

120 	Anentharaju Pill.ey, 
aged about 73 years, - 

Driver flail, S.Railway, 
City, Cf0 S.S.A.Dasan,ResjdiflQ at 

CKC ecn, 

ft 	ç ib&gj1its a Road, 
Banqal 	360 027. 

EIWJ~ IM -4 

Fr 

z 	aed 809uITS 0 years 
. 5fnte' 	43, S.Railways, 

/ ity, C/o Phillip Moses, 
Railway fluarte2s, 

jur, Chitradurga £iisLLict. 	... ppi rrrs 
Ijntd./- 
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1:22. Rangaieh, 
S/a Thirumelleiah, 
aged about 69 years, 
Shunter, S.Reilway, 
Shimoga Town, 
Hosahalli, Amruthut, 
Hobli, Holagunda Post, 
Kunigal Teluk, Turnkur District, 

K,Raju, S/a Kuppan, 
aged about 51 years.. 
First Fireman ML 1141. 
S.Reilway, Bange]o3 Liy;. 
c/o Station Master. 
Nayandahalli Railuey 5ttLmn, 
Bangeloro.-39 4  

L.A.Fleury, a/o J.L.Fletry, 
aged about 54 years, 
Mail Driver MR 583, 
S.Railuay, Harihar. 
No.16, Rarnaish Leynut, 
St.Thomes Totiri Post, 
KhamninaheUi, Benqalore-84, 

125, Naga, 5/0 Siddppe, 
aged about 68 years, 
Shunter MR 2821  S.Railusy;  
thicjajui 	orehare Dolony, 
Chicjajur-577 523. 

126, 

 

 

 

Varadaraj, S/o Kuppuswemy, 
aged about 62 years, 
Driver. Passenger MR 4959  
S.flaiiusy, Bangalore City, 
No.24/16, 12th Cross, 
IlagadiRoad, Bangelore-23. 

SmtPpamma, 

MoV
.

bout 51 years, 
1ate S.Nage, 

Driver Passenger MR 133, 
S.Railway, Arsikere. 
Behind S.Marrys Church, 
Rrsikere-573 103. 

K.R,Seatharamajah, 
Vo K.Rarnaauamy Shastri, 
aged about 73 years, 
Shunter MR 587,S.iei1uay, 
Mysore, No.921., Asoka Easteros-35, 
Hallethkerei, Mysore. 

K.Srinivaeaiu, S/o V. Kihnaurn , 
aged about 62years, 
Driver Goods tff 747, S.Railway, 
Byapenehalli, No.8, 1st Street, 
Markham Road, Cross, 
1ahoknagar, Banga1or-23. *PPLICNTS 

. ,Contd./- 



- 
V 	

•e r, • 	 V  

1:30. Stnt.No.reen .Fletchér, :- 
: 

Ued 'about 62 years,
ta late.. V. Fletchex, V  

Mail triver, S.Railway,  
Bongelore City, No.0, 	 V 

Daukar Ro8d, 9th (lain, 	V 	 V  
Mathikere, Bangelore-560 054., 	 V  

131. Smt.Lekshrnamme,  
aged about 42 yees, 
Who late K.Siddeiah, 	V  
Driver Goods, SRailwav, 	V 	 V 	 V  
Hai,ihar, C/o £,Revanne,'  
Pointaman Subramaryc Ro15, 	 V 	 V V  
Railway Station, Nettena Post, 	 V 	 V 	

V V 	 V 

Puthur Teluk, South Kar.arcl. V 	
V 	 V 	 V 	V 

	

132 	5mt.Shanthamna, V 	

V 	 V 

aged about '43 .yeal.s,  
/o late Thippasw,amy, 	V  ' 

First Firamn ML 1247, 

	

V V 
	 5.R1l9y, ChicJjur, 	 V  

V 	
, :Jsnathe Colony, Hoaenaqcra,  
Chicjajur-577 523. 	V  , 	 V  

Smt.SeR.SusSla Bs,  
ped about -54 years, 	 V 	 V  

V 

	

	o late S.Rema Reo, 
Diesel Arsistent M1 ?23, 

	

V 	S.Reilway, Yesuanthapur, 	 V 

	

V 	 C/o S.RaVif  No.731:1;  
Reiluay Quarters, Yeswantnapur,  
Bangalore-22. 	 V 	 • 	V 

&rit1aradamme, 	V 	 ' 

aged about  63 years, 	 V 

4te F.cmoo, 	 V 	 V 

EfiVer Goods MR 456, 
V 	

V 

V 	.Failway, Plysore, 	 V 	
V 	

V 

	

No2O65, 1.kbar Road, 	V 	

V 

V 	hand! Plohalla, Plysore. 	V  V  

Smt.Kanthamma, 	 V 	 V 	 V  

aged about 51 years,  

jp; late Rajamanickani, 	V 	

V 

r Goods fIR, S.RaiJ.uay, 	 V 	
V 

s 	• No.9012, 
aIthQPA 	, Quarter, 	V 

'f Hassar 	, Frsikere. 

	

(j5 	 o Rangeish, 	 V 

!eb.j1- 8-year6, 
' V 	 . 	

• 	V 	

V 

Rei])Ir ChicJeJLr, 
nei li Singnehal15. Pct, 	 V V 

- uk, Tunikur tistrit. 	V ••• APPLIC1NTS 

V 	

V 	..,.Cor,td,/— 
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37. h.Shiieppe Reo, 
/o H 0 nentha Reo, 

aged about 63 years, 
Driver Passenger 	47, 
..Rail'Jey, .rsikere. 
No.496, Bunny Ilantap, 
lBt Layout, Shjvarethri Esusranagar, 
Mysore. 

138. 	mt.Debbie Rezoric, 
aged about 44 veers, 
lt/o late P,Re2orlo. 
Driver Passenger 	461, 
S.Railuay, Bangalore Gity, 
No.932/3, Opp.Kirern Butid1cO, 
2nd Main, 5th Cross, 
K.N.Extenion. Yeswant.hapur, 
Bangaiore-22. 

139 	mt.8.S.Susheelamn 3  
qed about 50 yeiDs7  

1fo late LShenkar, 
Driver Goads MR 492 0  
SRailuay, Frsikere•, 
C/o V.S.Laxml Rapianal  ic.42/L, 
Railway Quartcrs, Arsikare. 

Smt..Srrth'mma, 
aged aboui 58 year3, 
fo late 1.kSrinivasa Reo, 

Driver Goods 1R 7731  

5Railway, Vesuenthapur, 
Bang4p e. No.794A, 9th Crc, 
KN!tension, Trjveni Road, 
Ysnthapur, Bangalore-22. 

&mt L.Hansabai, 
çed about 55years, 
W/o late G.R.Srinivasarnurthy, 
Goods Driver MR 7600  
S,Railuay, P.rsikr, No.?3fJ,' 
New Railway Quarters, 
Yeswanthspur, Bangalore-22. 

Smt.P.Savithri, 	- 
aged about 52 years, 
W/o late P.M.Pandurenga, 
Driver Goods MR 7120. 
S.Railway; Yesanthaur, 
Bengalore-22. 

mt.FIesten 61, 

Y
ed about 60 yea rs, 
o late Mohamed Shetjfj' 

river Passenger MR 419, 
.Reilwey, Shimogs Trn11j, 
ear Anjaneya Temple, Hasan flood, 
rsikere. 

 

V 



144. Sri Prasad Kiren, 
• V ed ebout 24 years, 

late. Govindeswan.y, 
Shunter MR 38.6, s.:Reilt.'ey, 
Arsikere, C/a Srinivesan, 

• Railway Ticket Collector, 
Near Railway Under Bridge, 
Hessan Road, Arsikere. 

145. 	rnt.,Reche1 D'Ilonte 
aqed :th0t 58 
W/o late H,R SD Mcnta, 
Driver Mail MR 25, 

.Rai1way, Bangalcre, 
No.220. .VST Road, 
Qpp.Banasiiedi Railway :t.tio.i, 
Bengelore-84. 	. 

1.46. Smt.Nishajen, 
aqod about 58 yrirs, 
JJo late Syeci Abnul 1 U3Z 

hsaietnt Puerd, S.i1y, 
Bangelore City, . 
C/o Lyod Chouse Pasha, 
No.304/I, Reiluey Qustcr, 
M.G.Colcny, Bigalc're-23. 

147. . Srnt,Rsiyejan, 
aqed about 60 years, 
.i/o late Tajpeean, 
Pas:serar Dfivr To.,  
S,R.a1lwy,.t1ysore. No.6, 
R.V.Layo't, .Seshac4 rij.!Inr:, 
Beng1ore-20. 

148. 5mt.nnamary, 
aqed ebout 43 years, 
tt/o late .f.Charidran, 
Shunter MR 3593,  S.Railwey, 
Bangalore Cantonrnet!t, 
Nuthamma Garden (thinnappe Garie:.), 
Munireddypalya, Dangalore. 

149. Smt.yothilekshmi, 
a ad about • 50 years, 	 • 

late Chinnavenkata Rernanepe, 
saistent MR 567, 

Rreikere, c,4 3eyap0e, 
& rf(fb 	• tmen, I Cross., 

*( Down 	4 assen Road, 

alp  

t. %
R0 

eyaram Tivr, 
'' 	,M' 	•Re 11w ay, 

\ 	 Hosama!1e 44.-h Croa, 
APPLICANTS 
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151.. K,(ladurai 	:• 	• 

5/0 .Kalu Aouda  
.
iiyer , 	- 

sed about 	ye erS 
t.0-Ods Driver, ;,:flfl 680, 

RLluey, Stilmoga Town,.:. 
Jolony, 1ear Railway Stat3.un 

Shimoga T6wnE77 201-* 

152. H.S.Sathye 	ayan? 
S/a H.Sinura8aieh, 
aged about 63 yeors, 
Shunter.mR 797, 
Bangalote City, S.Rai1iav, 
No.17, Ramakrishnaiah S1-rcet, 
Seahadripóram, 
8angelore-60 020, 

153%  Kousalya Bal, 
aged 52 years, 
Wife late K.Keroji Ro, 
Driver oods PIR 63 1  
S.ReiJsay Flysora, 
No 	Loco.Coloriy, 
RaiIWØ. : uart2r, 
Yadaveg.ri Po&t, 
PI y 80 V 2 p 

154 4  R.Praii4Ie be!, 
aged about 50 years, 
W/o late J.Safhyareyj.a, 
Shunter PIR 748, 
Banga1-ote City, .fla2luey,  
No,, Beeradeveru Gudi, 
Ran&jhpet, 4th Cross, 
Bang4oe City, 

155, Khamru!4se, 
aged a 	t bou 43 years, 
/o late Yusuft Sheriff, 

Shunter PIR -835, S.iai1way, 
Oangelore Cantonment, No.99, 
t/O Sajjad Sheriff, 
Jadldasriagar, 3rd Cráss, 
D.J.H8111, Bangelore-45, 

6,N.Nagaraja Rae, 
S/a B.N.PIoorthy Rae, 
First Fireman EVIL 1525, 
S.Reilway,.'Plysore, No.112, 
Xanaka9lri, PIunicipal Farm Poad, 
Uidyaranyapuram, 
Pysore-570 008. 

firokya mary, 
aged about 60 years, 
Mbo late 11.Chinnaswemy, 
Driver Passenger E9R 82, 

,Railway,. Irrsikere 
g • .. PPftRfTS 

.. 
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Residxnget
All  

':- 	 : •r• 	•'!-' 	4'.; . - 	- 	' 
- 	Belveth 	m 

	

agrae, 	
I - 

Mysore-570 015. 
	 - 	- 

158. P.,  VJ.Selverangam, 	 •- 	 - .

5 .... 

1'59. 

1 60 I 

S/a V.B.ppaiah Pluda].iar, 	: 	 :•:. 
aged about 63 years, 
Driver Passenger lIP 489 
S.Reiluey,. 8enelore City, 
No.63, :pjlleflfla  Serdn, 
XII Stege, Railway L€ycut, 
Bsngalciro-56.O 04 

FJrokya Dasa, 	
54, 

S/a M.Fia,ncis (late) 
eged about 24 years, 
Driver Passenger .1I 234, 
S.Railuay, Harthcr, XCross, 
Old Arlaur, Guthor Post 
Harihar — 577 603. 	. 	. 

M.Sundare, 
aged about 55 years, 
WJo late 1.Eth1rajuiu aid, 
Driver Passenger l'lfl 90 
S.tailuey, Bangicre City, 
No.20;ThBH-Cq1ofly, )Phite?ield Road, 
MadhVçu±'aPot, 
8ang1ore560 O4B. 

aged, about 54 year8, 
.fo late D.rumugam, 
First Fireman, S.Railuay, 
Bangalore City, No.U/41, 
Selvenagar,. Okalipuram,' 
5-rirempuram P.O., Banga1ore-21 

162. Shanthamma, 
aged about 60 years, 
ilifo :3.te Sunder CajI, 
Driver eood MR 705, 
S.Raiit4Jay, Harihar, 
No,79, Cid Arlapurp  
Harihar. 

1nthoniaflune, 
ed about .45 years, 

to B,Sandia;o, 
MR 805, S.Railwa>', 

Maifl Villa, 

	

Oeth 	•Plarrys Churoh 

64ilori'fl 
t.. 	Iaged Abb 	57 yuars, 

C.brithon.y, 

	

\. 0i-&h'q'it 	MR 537, 5aflUay1; 
re Behind St1?er , 

urch, rsikero. .'. PPLICANTS. 
.. Contd./— 



1' 
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165.. Sallath Mary, 
Md about 58 years, 

Is 	 .a te.*rokya 5wmy, 
Shunter OR 219;; 
S,Railuay, Hariher, 
C/o Thomas, TXRts Office,, 
5.1-'kailuey, Biru, 

166. P.Dhanalaxmi,  
5ed about 49 yeeIS 
W'/o late P.Muniswamy, 
Driver Gonda FIR 683, 
5.Railway Herihar, 
1/o .1ate sunder £'i1tiii, 
No.79, Old Arlapur, 

Harihar. 

167, Kamakshiamrna, 
aged about. 58 years, 
W'fo late Chokkalingo ?  
Shunter fIR 227, S.Ra±luay, 
Ye.suanthapur, No.4.8)  
Selvanagar, Behind DRvj T1kia, 
Srirempurarn, Bançalr.-21, 

C Fletcher, 
s7o A.Fletchei p  
aged about 62 years. 
Driver Passena MR 31, 
S.Railuay, Mysore, 
No.58/59, Kennedy Nest, 
Puahpagiri, f1ljsore. 

Raja Khánum, 
aged about 28 years, 
D/o late Abdul Hameed, 
Shunter MR S.Railuay, 
ftrsikere, /o fId.Abbas, 
Go.pa] Singh Quarters, 
B,HRoed, Rrsikere1 

PlazbooI Jan, 
agedbout 49 years 
W'/o late Ahmed Baig, 
.Shuter •IR 521, S.Railuay, 
Bangalore City, C/o Afroze Beig, 
No v 99, 3rd Crass Road, 
Isdides -Ngar., D.J.Halli, 
Bangalorë-45. 

KV.Surappa, 
S. Venketaneryeiappe, 
aged about 72 years, 
Pssenger Cuard EfI3 871  
S.Railway, Hassan, N3.81:1, 
9th Mei, 4th Block, 

Baalor-.1'.. .lppL!flS 

. ,Contd,/,  



4. 

172. R.Srinivesan, . 	Sb 0 ilamesuamy, 
aged about 64years,  
Driver Goods MF 75S, 
S.flailuay, Bangelore •Cit, 
No.62, IliCross, 
K.N.Extension, Yasuanthapur, . 
Bangalore • 22. 	 . 

S.R.Sarasuathl, 	. 
aged about 50 years, 
10 late S,Rajgraia 

Driver Goods MR 737, •  
Yesuanthapur, .Ril_0ay1 

No.28, Anajena NUaya,, 
-II Main Road, B.K.Nager, 
Ye8uan'thapur, Banga1or-22.. 

Farida 9nu, 
aoad about 35 years, 
W!70  late Syad Ni3seI-, 
Dissel Assistant ML 
S,Railway, Arsikre, !04 2E. 
Asoka Wst. Cross-20. 
Mysore. 

C.N.Sareeranga, 
S./o C.Narasirnhachar, 
8ged about 59 yeerç 
Assistant Guard EMT '/26, 
S.Raiiiay31 rkr. 
No.46/2, ld RMS Road, 
Arsikere. 

.E.Chandra Bal, 

0ed about 54 years, 
late Y.Ekambarrn, 

Driver Goods MR :379, 
S.R.ailuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, Subrampnyanegary 
Bangalore-21. 

177. Philomiia, 
ed about 58 years, 

late TJtrokya5Uémy 	P: 
Driver Mail MR 110  

ay, Bangalore City, 
numanth.eppp. Road, 

Rameswenty. Plys, 
Banga1ôr 

I 

( 	abo9 	years, 
r0 1st9 . rishn Iyena 
Pseng'e? ard EMB 371 

Banyalore City, 
Milk Cntrep. 

anyapuram, flyse-37C 008. 	... RPPLICANTS. 

Contd./— 
f'. 



180. 7j1unnie, 
aged about 60 yebrl )  
.i:fo Syed Yaseem (lnt).., 
Orivor Goode MR 410, 
5.RailUaY, Mysore, No.2599, 
5th Cross, Mouse Ever Khan Fra, 
VIafldi Mohalla, Mysoe. 

151. 	.Rahi.mai Kran, 
S/u ImnKhan, 
aged about 69 ycnr3 
Shunter MR 300, 
S.RailLJay, Harihar, 
No.4521  I Cross, Gendhiriger, 
Harihar. 

1P2., Prapullekshi, 
aged abo'jt i years, 
tJ/o lata Chriscopher Andr'-us, 
Driver toods, MR 570, 
aaiiway, iIysar6 3KL.), 
f'kj.94/B., Logo Colony, 
Rai1Wa Quartera, Yaa tL! 

Ilysore-20s 

183, Cayetri ShanTntigam, 
aged about 39 years, 
U/o late S,Shanrnugam, 
river Passenger MR 205, 

Sflailway, Mysoro, 
N0.91,VRC Railway Quartvs, 
Mysore-2O. 

184. N.Narayefl.aSWamY, 
S/o NarasapPa, 
aged about 62 years 
Shunter MR 440, SRailuay, 
YesuanthapUr, No.5/6/47, 
Laxrnipurm., Near Railway Statio:, 
Hindupur. 

15. N.Mohiyuddifl Khan, 
S/o M.hdul Nabikhan, 
aged about 63 years, 
Guard Passenger EMI 461 7  
S,RailUay, Mysore, No22441  

Sawday Road, Laskhker Mohalla, 
Meene Bazaar, riysore. 	

•.. PPLICNT5 

,Cotd./- 
.1 



- 	•1 	 - & 	 - - 

I 186. Victor, 	 pp1ftants 'in Sl.No.120 tw 
. S/a 6 ere •epplicants .lfl; 

- 	aged ehout 67 years, . . 	-D..377/92. 	. 	. 
Shunter  
S..R1uav.. Bpno.elore City, 	 . 

18q 	KVelt. S/a Unner, 
.Retired.. Guard 	Grade, 
5,:No.631.4,, evaki Scathi, 

- -Neduncjathoor, Shr3r1  

19b 	K. Keèaven, Sb Kthy, 
Retired Guard 
&i,.No.6066 
Senthi.  'Jha.Val%, 
Veloor. 

P.Paramäsuaran Neir, 
S/a Krishhan Neir, 
Rétired Guard 	Speci.al Grade, 
S.tJo,071, Pedinchare Chonel House, 
Shoranur-1. - 

V.C.Sankuniii Nair, 
S/o Achuthan Nair, 
Retired Guard 
Special Gve.2t6 9 S,No.6172 2  

yikkara HoUse, Kevalappare, 
Shoranur. 

192. 	*esan, 
ciran, 

tt 4Pb t_t4L '491 e r 

O(Van,8f2  
*(1pJ mo. dence Higi Sctiool, 

ffi R0 4 	alicu'c. 
I;-  

1 	Dj'dn pilisi, 
oSJtjfJ 

ed 
 iu 	alaui i1lni; 

k8t.r 	- ard 	Gre±e, 
13, GiftHouse, 

V 
fanjakksd, Sharanuro 

pp1Scant6 in 51.Nu. 
187 to 193 are 
applicants in O.Fi.44/93. 

?.-PPLICPiNTS. 
. 

S 
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P 	 Nci4'y. 
us.. Ca siu,i • 	•...&a 	p 	 - 

S/a -K.Nareynan Nair, 
Retired Driver 'B' Staff, 
-N..P 2314,- 
Raviyakafldth House, 
Chuduvalatho.r, Shcranur — 1. 

E.K,Ramankutty Nair, 
S/. Kahnan Nair, 
Retired Guard Special Grae, 
S,Nc,6096, 1'undenath HousE, 
heruthuruthy Pcst, 

Trichur District. 

R.KrishnaNaidU, 
S/a Ramakunhan NalEt., 
Retired Driver tpI. 

6445, 
Mallisseryparàmbi). Houee, 
Mudaliar Street, 
Shoranur — •1. 

197. L.MenikRm Mudaly, 
/a C.Lakshmannfl Mudaly, 

Retired Driver' 
5.No.P 4026, Manickanivas, 
M.G.R.ad, Shoranur-3. 

191. T.V.Sreeman Pillal, 
5/. T.V.opin Pillai, 
Retired Driver 	Grade, 
S.NriS 1794, 
Sunil VIFiar, taneshgiri, 
Shoranur-1. 

19. 1.Parameswaran, 
5/. P.N.Sahrasanama Iyer, 
RetirsO '' SpeciIl Grace Guard, 
S.N..l495. Devi Nivas, 
Nedungutur, Shoranur-1. 

200. T.Sankunny Nair 5/. 1'l.Achuthen Nair, 
Retired Guard 'JO, -S.N..6459, 
Padmalsyam House, Paruthipre, 
Sh.rsnur. 

201. C.Balakrishnan, 
51° T.Sankaran Näir, 
Retired Driver 'B', 
Stef'f No, P 5702, 
Krishna Vihar, Vellattsl agbr, 
P. 0 .Cheruthuruthy, 
Triciur District.  

pp1icants in Sl.No. 
194 to 201 are 
app1iantS in 0J.45/93. 

... APPLIC'ANTS 	- 
...i 

V 



202. K.Guvirden Kutty Nair, 
S/re C.K.Achuthan Neir, 
Retired Driver, Start No.P.2833, 
11V Special Grade, Vedakkekcnnañeth 
House, Chu'luvalethur,ShoraflUr - 679 121. 

PRemanitty Nair, 
S/c E:.K.Siankarsn N&ir, 
Retired Guard ') 
Special Grade, Staff No. 
E 14671, Puliconni Ho'jèü 
Chuduvalathu. horaur-. 

P.Narayane Pillai, 
Sbo P.Krishnen, Retired 
Driver t*Ct, Staff N.P 55j'i,. 
Poovathingal House, 
Kizhakathil, Pannthipra, 
Shoranur-1. 

215. S.Raman Nair, S/n, Krnar 	.r 
Retired Driver 
Staff N..,P 7065:., SrarnL.icol 	U36, 

Cbennthur?ethi Piet 
Trichur Djstrjt. 

V.Nareysrian Ezhuthachen, 
S/a DVeu Ezhjhpch 
Retired, L.c.5hunter, 
S.Noj p 8117, Devasarnpararnbii House, 
Ilannanur Post, via 

K.Chellan, 5/0 T,Karpn, 
Retired Driver 	5.Ns.lJ3, 
Iluthukurssi Kunnath House, 
Genashgiri 'i,st, Shoranur. 

208., X.P.Gopalari, S/s K.Narayanan Nambiarp 
Retired Guard RBItm S.No. 7525, 

Leela SadanTt, 
Railway Booking Cf''ie Rczd, 
Shorenur. 

M.Kesavan, S/.,Perugan, 
L-  #Plci I.F.Man 

10026, 
eathil House,. 

nds M. Shoranur. 

Oanari, 
N3  

E a n

Nivas $ 

	 APPLICANTS. 

Contd,/— 
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K,Fchuthan Nair, 
/o Achuthan Neir, 

Retired Locr Shunter, 
S,No. B 6054, Kadambct Hou3e, 
Ilundamukam Amsom, 
Post Ganashgiri, 
Shore nur-3, 

C.Manimuthu, S/o Chambake 
mudaliar, Retired Driver '€' 
S,Nn,P 7492, Nambinthodi ricue, 
No.179, (udaliar Stret, 
Shore nur-10 

K.P.Govinciankutty, 
Since deceased by Leqal Repsent2tiV8 5  
Smt.Sulochana Arnma, H.Nn.9/3i 1, 
Nainban Thodi, Mudellar atraetp 
Shore nur-'l 

E.Balasubrarnania Ilenon, 
S/o Iledhava Rao, Retired, 
Driver tL8fl grade, S,Nri. V 6, 
?tGeetha •NivastL, Ponnernngali Hous', 
Shora nur, 

K,Sankarar, S/o f1achavan K., 
Retired, Driver Iq%tw ,  S,N O .,4905 9  
Kayanathuthodi House, Kallippadarn P.O. 
Shoranur - 2. 

216, V.K.Veluk'tty, S/n Kelu N1r K., 	 Sl.Nos. 20 te 
Retired Driver 	IL SNo.9730 9 	 216 are applicants 
Karthika, Kanal.appara, 	 in 0,I45/93. 

S ho r a flu r. 

M.Velu, S/o Velu, 
Retired Driver tL6?II Grade, 
Staff No, P 7936, 
Naikankunnathu Veedu, 
Kovaippera P.O. 

218. P.P.Velukkutty, S/o Snanku, 
Retired Driver "B", 
5.Nn. P 7192, Padincharvettil House, 
Karakked, P,0.Kaveleppare. 

219, P.T.Ouseph, S/o Thomen, Ret.ird., 
Guard IBII Grade, S.No, 9431, 
'eyappil1y House, Vappalassery P.O., 

Angamali, Erpekulem. 

220. P.Krishnan, 5/0 Irüblchyadi,  
Retired, Driver "E' Grade 5  
S.No, P 5730, Krishneqhar, 
Nedungathur, Shorenur-6 	17.1, 	 •,..RPPLICANTS 

,..Contd./— 



1.P.Kesavan Neir, 
S/o P.K.Chandu Nir, Retired., 
Firemen 	SNr,.9461, 
Chemmanassery Padinhara 
Kottnol P,fl.,, C11cuf 

P.K.Ramapanicker, 
S/c Chamy Penicker, 
Retired., 	 trede, 
S.Na.8284, Navaratna, 
P.0.Kunniampurerfl, 
Ottepalam-4. 

5I.Ni...217to 223 are 
applicants in 0..47/93. 

K.Balakrishfla fenon, 
S/c P.Madhave Mer3r1, 
Retired Driver '' 
Special Grade, Star? F1.P 2437, 

Krandathil lcuse;  (irndat,hJ. 	ne, 
Trichur - 1•  

1.P.Ch1nnan Ivienrn, 
S/n P.Sankuriy artn, 
Retired Guard 	' 
Sreci'J Grade, S.No,9333 
lngot Ushas, P.O.PulaK.a, 

ViE.Che].akara, Trichur. 

tl.P.Gpe1aDisharEti, 
S/e c.P.Raghava Pisharcti, 
Retired Guard Special Grade, 
Pnnnimaf1anjakkad, 
Shranur-679 121. 

I 

-1 

227. C.Chandrasekharafl, 
&/, fVI.K.Mennn, 
Retired, Special Grade Guard, 
5No.7618, "Gku1'1, 

-shek Nagar, Kamboni Reed, 
nthnle, Trichur-3. 

	

*( 	rt4e 

	

I.. 	• S.Nsy9 

\ 	
P..jho 

S1.No,224 to 229 are 
applicantS in 0..48/93. 

1 Kadir5 
Nohamed .Haji, 
Guard W SDJC1j! raG, 

6, 20/1 63, 11THpaL1ii1, 
Trichur. - 

DJskaran, S/n 0.S1Paran, 
Lc.u F  fttfed Coods Guard, 	 9RO, 

yaTflPUrSth House,P.0. 
K,okanchery, Via. Trichur, 	 . 	PPLICNTS .. 
Pin-680 007. 	 .. C.ntd./- 

w 
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230, P.Nareyenan, 
S/a Sankaren, Retired, 
Special Grade Guprd, 
S.N,.EE 86, Ushas t , 
Rayaroth Paamb, P.0.Paral, 
Tellicherry-670 671. 

231. V,Sankaran Nair, 
s/a T,Narayenan Neil', 
Retired •, Guard P' 4ec1 
S,Nh.12746, P,shj'vd, Pci.Cl, 
44 Koo thupar ame, 
P1n-670 643. 

232 	C.H.Balafl Nambiar, 
S/a Ki.mhikrishtin Adiodl t',, 
Retired Guard, 	- 
S,No,.997, Usha Bhavan, 
P,0.Kottayampciil, Via' Te114:hr3iy. 

233 0  1v1.Padmanabhan NEir, 
S/a A.V.Krishna f1eron, REtired., 
Drlver 1 A' Special, 	. 	P ST'54, 
Davi Niv, Kotterhunipal'e, 
P.0.Azhlkode., Cenrianor3. 

K.K,Sushee1e,/U Late 
JC.P'nandn Retired.. D"j.jer EJ 

S.2E35, 'Anand 'Jiher, 'Jlavll, 
Kanntir - 670 008. 

M.Nrayani, Io Late KPareyan3n 
Nair, Retired. Gua'd 
S,No.1903, 1adthil House, 
P.0thirakke1, Cannanore- 670 011. 

K14Kunhamboi, S/n Appu, Retired., 
Shunter tBt, S.N..P.53312  
Packkadem House, 
P.0.Trikkripur, Kzharqad. 

K,(1.Vanajakahy/o Late C.H.G.palan, 
Retired uard 	Special, 
S.No.9498, Chettiyem Veettil, 
Near Railway B Cabin, Badagara. 

A.K.John, 5/. P.J.Kur1an, 
Reiired., Guard 	, 
S,N..9e$3, Ariyathu Pcairib2 
House, Pailrn.P.O., 
Kottayem - 7. 

R.Marappan, 5/. Rama Gowndan, 
Retired D*iver, 'C' 
Staff No.P.2718 9  ED-180. 
Railway Coluny P•0., 
Erode - 638 002. 

234.: 

 

 

237. 

J 
238.1 

23941  

APPLI1JTS.. 

.. Contd./- 



. 240. K.C.Nellappan, 
S/a &.Chirineppe G.under, 
Retired Driver A Special, 	 S 

S,Ne. F 2946, Door IT o4, 
Parvathj Kriehnan Street, 
Xollarn'Palayam, 
Erade-2. 

P.Karuppannan, S/o Porgic 
Retired,, Driver 'A', 
S.o. P 3583, 
Korekattu Vajasil, 
Door Io,5229/A 14, C3e.mrI .'•, 
Erode-.?. 

M.Ken'Jasauiy, 3/. Ilarappa tcwn, 
Retired Drijsr tC1 	.Nó.P 240, 

r.de-38 O2. 

, Muthusarry, S/o Palefli Lnnd€r, 
Retired DrivertC',  
Raghavand& Negar, Lrcd9.-1, 

244, A.Raniasamyd' Sb AyCáui 
Retired. 	 5.Nci,23561  
Pudhupalcyani, Door 246, 
Alampaleyam P.O., Erode-B. 

245. S.Kand3samy, S/c Sengedan, 
Retired, Driver 'C', 
Staff No.P 4103, Ragsvana1idar 
Negar, Door No. PAB 18, Cavcry R.S., 
Erode-?. 

246. C.Kumarasamy, 5/0 Chellappa Sounder, 
Retired., Fiteman 'B', S.No.P 78851  

Door No, PPI 283, Pudupaleyam, 
Allèmpaleyarn post, Erodc-8. 

247, T.J!Peerakhan, 5/0 T.D.Jamal1utheri, 
Retired,, Driver :b, 
S.No, V,38, D.No.94, Railway Colony, 
Post, Erode, 

248. jLa  Sounder, K, 
da Goijnder, 

'Re 	untar 

1 le Kattoor, 
oat, 

;.¼. P.Puppan n, 
Sfo P, Yen 	oundan, 

' 	'RéUied' Shunter '.B', 
•.Q084, Door No.197, 

Pudupalsyam Akkarkam, 
Alampalayam P.O., rod-*. APPLICANTS. 

. .,Cartd./- - 
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250.. A,Nallasamy,. 
5/0 A-9 Gounder, 
Rc-.:c,, Driver 'B', 
S,No, PT3 10237, 
D,No.280, Puthupalayern, 

lampaleyani P.O., 
Erode-C. 

251. N,Kaliarinan, 
S/o Nellaounder, 
Retired. Diesel FEs?stant 
S.No. P 4011. Sastri N893 ,  
U.No.55, Near lter 	eni', 
ErodB 638 002. 

252, K.Ramasamy, 
S/o Kalianna Go'jndan, 
Retired. Shunter 'B', 
SNo,P 3958, D.No82, 
dappalli RbS Pest, 

Cavery, Eripde-7. 

P.Sengoda Gounder, 
S/u Palani nunder, 
Retired., Shunter B, 
S,Nç. F 4429, D.N.569  

88-pall5. Village, 
Peppapaleyam, Cavery R.5., 
Ern'de-7, 

P,Iiuthusamy, 
S/oPcni tur'cf, 

Ured- Shunter 1 81, 
S.Np.P 500, Pudhupelcyni, 
D.No.263, graharam, 
P.lampalayam P.O., £rode-8. 

255. V.Sengodan, 
S/u Velappa Gounder, 
Retired, ShuntertB t , 
S.Nu.5133, D.N.2/60, 
Ottapalli, Pillayer Kell Street. 
Cavery, Ernde-.7. 

256 	K.Chinnappan, 
S/c Kornara Samy Gr,under, 
Retired., Driver 1C', 
S.N',P 3531, 4vakathU, 
Cavery p.O,, Colony Road, 
Eroae-7. 

257k P.Venkkatachiarn, 
S/a Peruma Gounder, 
Retired., Shunter 'B' 
S,Nu, p 4097, 	1/11. 
Karuthuveli Thottam, 
Udappélli, Cavery R.S. 
Errde-7, APPLICANTS. 

.,Coritd./- 
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51,4u.239 to 258 are 
applicants in O.I50/93. 

251. N.Velappan, 
S/c Nalla Gaunder, 
Retired., Shunter '13', 
5.No. p 2647, 
DN..1/20, Odapalli, 
Cavery R.S., Erode-?. 

T.P.Ccvinden, 
S/a P.Kunhambu, 
Retired Guard Special 
Grade, Stf? No.111591  

Prasanne WiVES, P0., 
Chirekkel, 
Cannanore - 670 01. 

K.Sreedharan, 
S/c, B,Achutlian, 
S,N'. P.3180 

'Thenai House 
lJpp. R8ilusy Statioi, 
Chirakkal P.O., 
Cannepor. 

J1.Belekr.shnan, 
S/a Nambikutty, 
Retired., Guard 'A', 
S.No. 1587O, 
Fvlantjkkith House, 
Good Shed Road, 
Tell icherry, 

P.K.Raman Nair, 
&/oP.Kur.hambu Nair, 
Retired,, Driver 'A" Special 
Grade, S,Nè. 'P 64467  
Kavinchalil,, P.O., 
Fzhikode,' Cnnanore-670 009. 

263. V.i.Karthiyan1 Amma, 
k/o Late K.P.Janerdh8nan Nair 
Retired., Special Grade Guard, 
S,N 9650, Ashok Bhavgn, 

hi, Malapl'iurem, 

4 

tired 

	

, 	4ih'ik 	an, S/c Rarn2n, 

	

265. 	 ., Guard, S.N,.154 
Azhathu Veetil House, 
P.O.Kadamboor II I.tard, 
Vie, Etekkat, Pin-670 363. 

V 
0I• 	 'APPLICANTS. 

Contd./- 



- 	 .• 	36 	.. 

N,Vasu, 5/0 Renpothy,  

•  Retired., Shunter 
• S.No. 	p 5024, 

Kottiyath House, 
P.0.Muzheppilengod, 
Pin.- 	670 663, 	Cannanore. 

P.K.Kannan Neir, 
S/a Appu'Na'ir, 	Retired., 

 Shunter 	S.Nc,P.?794, 
Varkulathu Vayil, 
Near AkIlyath Terr.p1;, 
P.0,Azhikde, 
Cannanore-670 009. 

P.P,Rohjpj, 1L/o 	Late 	!.C - cJi., 
Retired Shunter '1B', 

.Sl.No.259 to 268 are 
ipp1icants in 0..51/3. 

268 
• p 7173, 

Chambakachalil House, 
'.0.Muzhapi1enged, 
Cannanore District. 	- 

- t.K.Chendan, 
269. S/oArnbadi, Retired Shunter '0', 

S.N..P.8223, 	Kqnavi 14  o u s c. 
Ekkchi 	PO.Pelioie, 
Via., Trikkeripur, 	Kazharood. 

• I'.,Narayani, tLf/C 	Late K.Krishnen 

2 70. 
S.No,P Retired,, Shunter, 	7490, 

Mach1r.purrn House, 
P.0.Cheruvathur, 	Kazargod1 

P.P.Hymevathy 

271.. U/s. 
• Retired 	A Special, Guard, 

S oNo . 	V,, 
Schosi, 

ri Cannanore. 

T.P.Leelavathy 
272, Late P.V.Kesavan Narnbiar, 

Retired, Driver A Special, 
5.i$:64654, 	Keseva 	Nias, 
Near ElaysQeor Temple, :-- 
P.0.1undayed, Cannanore. 

iI.,X.Balekrishnan, 

273 
V.Demndarari, 	Retized., 

Driver. t1 	Special, 
.S.No.P 4361 2  
B/9, Reshmi, S.N.Nagzr, kppLICANTS. ... P.C.Thotteda, Cannanore-?. 

V ,.aLOfltda/ 



"' 	
.-: ••; 	-:: 

Si.No.269 to 279 are 
applicants in 0.14.52/93. 

••• 	 -: 	 :- 

.4,3-7.4 

- P.fl1Sreenivasan, 

	

274. 	S/o P.Govindan, Retired. 
Guard Special Grade, 	- 
S.Nn.12054, 
Post Ve.ngeri, Ilethoth Paremba, 
Calicut. 	- 	 - 

- 	PKrishnan, - 

	

- 275. 	K.Per'jnial Naidu, 
Retired., Driver 'A' Spri3, 
S.No.P 4360 19  3/275, 
Cpp. Spares Lend, 
Iadekkanchery, 
Trichur—.680 528. 

- 	R.Bhaskeran, S/0 Pjpu, 
Retired., Ojiver TC' Gtede, 
S,No. p 43019  

yyanatu. Pararnbti House, 
Ayyeppankavu Road, 
Kochi-18. 

	

- 	K.Chnyikutty Kahnoli, 
/o Kandan, Retired., 	- 

- Driver tCI, S.Nc. P 9430 

	

- 	Kennoli House, Kacheri Amsom, 
OBScm, P.0Calicut-673 011, 

C.Madhavi,U/s Late 
278.- C.K.Krishnen Retired., 

Driver 'C', S....P. 3737 9  - 
Krishna Nivas, Poola'il Peremba, 
P.O. Kallayi, Calicut--673 053. 

T,Kesavan Nair, 
279. 5/0 N.Govindan Neir, 

Retired., Guard LB', 
SN..4956, Santha Sadan, 

- 	Chuduva1thur, 	- 
Sh.ranur-67 121. 

- 	. Aron Raj, 	- 

	

280 	 iad.ss, 
5pecial Driver,- 

	

f/ 	 ED 196 E, 

	

ffc' 	Ra 	C2iny P.O., 
j*( Ep— 38002. 

	

\ - 	Nasap?9f9V1ndafl 8 	 , 	- - 
aylI%. s/ç.C.P r,qappart, Retird 

p 3631, - 
'L4i4'A"Rfluay ColonY P.O., 

.4. 	PPLICPNT5. 

.Contd./- 

- 	I. 



.. 38 •. 

:1l.Kasimir Lsuis, 
.282, S/a K.Maria Louis, 

Retired,, Guard A Specii, 
S.No.1211, Annedursi Street, 

Erod-63e 002. 

K.fluthusamy, S/u Kulendai 
283 	Gounder, Ret'ired., Guarà 	', 

' S.Nn,12011,1 Rmacncor;ny 
Street, Ko1lampelayan, 
EroJe-63 002. 

K. Su ndere sari, 
/0 N.Kaiyanasundara Mudaller,  

Driver A Grade, S.N.. r 29E, 
N.48, Lenin Street, 
Erlde Railway CilonyPet, 
Exoie-2. 

K.R .Lekshmanan, 
S/o 1.Rengasarny 	r:a1', 
Retired., Driver At  
5taf' No,P 4467 0  
'orth Ede Street. 

Bheema Nager, 
Tiróchirappelly, 
Pin-620 0.01. 

K.Subramaniam, 
S/a S,rissay, Rtttr.- d. 
Driver 'A1  Special Grade, 
S.No...P. 1781, 43, Lenth Sre4, 
Railway CnIny Post, 
Erodè-638 602. 

R.ethurama, 
. 5/a  Rathiriam, Retired., 
D,r.iver 	Special, 
S,No. p 2888, 
Ilamathi Illarn, 
106, Bharathi Palyaii, 
11oula5palayem P.Q., 
Er*de-2, 

M..Chinneppan, 	 • - 
S/v C.Naiikkan, Retired,, 
Di*ud: Shunter, 
S.N. P 17851  7/8 
Rdlluay Colcny, 
Erode-2. 

IVI, II ar ap p an, 
S/s I1,f1athan, Retired. 

:Driver  'A' Special, 
P 3779, 1071, 

Kamalagarn, Barathy Palayarn 
. Stree€, 'lulepaieyam PO. 

Eride-2, 	 • 	 ,., APPLICANTS 



01 

3p0. b/i T.U.K.Nair , 
Retired Guard A' Specinl, 
S.N.. 15200, % Pour.namiL  
Nangappa Nagar, P.O. 
Olavakkot, Pin-67$ 002. 

M.Krishnan Neir, 
5/. Kunchu Nair, Retired.. 
DrFjer, A Speciel, 
S.Na. P444, Srshi.lam, 
P,0,0lavakkt. 

V.Sreedharan Nait, 
Sfo f.R.Krishna Pub!, 
Retlied, Guard A 5perie1 
S.NL.15202, Thuruthel 
Ayrnanarn P.O., Kcttayai. 

P,A.Rajar, S/n P.S.1%ppt, 
303, Retired Guard .4 Sc.ii, 

S.No.16144,Hous. 
'Reshmi", Near P.A.ti'siy, 
Cochn- A. I. 

C.Kutty Firayenari, 
S/n V.C.Narayenan Neir, 
Retired, Guard A Spacia.4  
S,No.7625, Chembra HOUSe, 
Shorenur - 679 121. 

P.K,Kr'st'y, 5/0 P.K.Koshy, 
Retired Guard, &4-Ur,1520c.. 
Vazhakelayii, Gñgadikal P.01 
Chengannur, Piri-689 122. 

K. L .KuxXen, 
306. 441 n K.P,.Lonappan, 

Retired'. Guard 	Special, 
5.½, 15216, Char1dir.i', 
Hiijh:S.hool Road, 
Piflreppur, iia. Trichur 
PLi 	552. 

II 

Rat 
LI so 
j*( R4S 

I.'  > 
Se 

gh_ 

Ptrmp' 
ri ejak 

i'ian NBmbidi, 
attathiriad, 

\"Kerthikat', 
%em, Trichur-.68fl 631. 

 

 

ix 
&ncj.en, Retired.;  
óial, 
 Sree Rangrn, 

girre Road, 
t-678 $02. APPLICANTS 

4 



fl.Lingappan S/o S.Gyyavc., 

	

291 	Retired,, 	' Special 
Driver, S.No.P 1714, 19, 
Knth.jkaran Street, 
K)lampaiayarn, Erode-2. 

ToS.Srinivisan, 
22 r 8/. R,Swemjnathan 

0 

 Retir, Driver 'A' Special 
S,Ne 	4339, 35 •., 
Railwy Quartcrs, Railway 
Erode-638 002, 

E.Namasivayam, 5/, M.N.Bal.r,dm. 
2930 	Retired,, Driver 'A' 5c1i, 

S.Nj, P 5511, L :181  
Housitig Unit, eriar 	ger, 
Erode-539 001., Tcrnilnau, 

K.f1.Fluniraj, 5/, .iunuaw,y. 
294.1 Retired,, Die eel Assistant. 

S.N..PTJ 10212, 
!lanickkavasacar .treet, 
Sastri Nager, 
Rj1j,j" C)flflV P.O 

L,Anthoni Swamy, 
S/a Lourdu Suamy Pil-lal, 
S.N.. B 1419. 41/A 
Rai1uy Colany, 
Erode-631 1102. 

M.E3L4pethy, S/ f.P.Mooka 
Gounder, Retired, Driver. 
181  Grade, S.N.. P 9Z789  
17/F (id Railway Colony,. 
Er.de-2, 

V,Belaraman, 5/. Venkkataswamy 

	

297. 	Naidu, Retired, Driver te t 

Grade, 'S,4e, P 9420, 
Rai1ay Cmlopy, Er.de_2 

P.Rangaswamy, S/o Perumal Nidu, 

	

29t. 	RetireS Driver '81  Grade, 
S.NI. V 223 9, No.17/B, 
Namasivayam Street, Coe-2 

S.Pa:.jl, S/c Swami. Ntha, 
299. 	Retirei, Driver t0f Grade, 

S.N..P9513, Docr 414/D, 
Railway Coliny r.o., 

' Erode-2. 

Sl,No.280 to 299 are 
applicants in OJt.53/93. 

.•.. APPLICANTS. 
.Cotd,/-. 
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437  

V.K.Shunmugha.sundaram, 
7.  - 

S /r 	c4SKaruppanasarny, 
Retired., Spec!.al grade guard, 
S.NnJ/T 35, 	194 E, 

• Railway Colony, 	Near Railway 
Colony past 0ffice 	Erode, 

V.K.Unni Nair, 

28 S/ri 	K.Ramar, Nair,, 
Retired.,-Pssistt tuer 
S.No.1902, Contohery Sf:', 
Ehde. 

• R.Lakshmenan 	S/r: 	rnRsv, 

329 
• 

Retired 	pecii Gari. 
S.N,7210, 	D,No,1%3, 
Sestri Nicar, 'Sadayamlyin 
Road, Ercde. - 24 

V.Swamyappah, 

330• S/a G,Visuvasam, Retired. 
Guard, 	S.N, 	1.101 2  
5 Karuppanaswarny Koll 	Iii Sttc., 
Surampatti Road, Erdda-6E CU', 

- Periyar Distj'icf. 

R,lieeraraghavah, 

331 S/o V.REma Iyer, Retired 
Guard, 	5.Nc.15231, 	c.9, 	- 
Tayumanavar Street, 
undurai Read, £rodee638 002. 

K,amalingarn, 	 'SJ.N,322 to 332 are 
332. 	b° U.Kandasamy, Retired,, 	applicants in 0..56/93. 

Driver 'P', S.Ne. PTJ 10052, 
Door Nc.16, Est P'ttekarr, 
Street, Eree-63 002. 

- 	G.R.Samuel Raj, 
333 	S/n G.N.Anandhem Pillai, 

Retired. Driver 'Al Speciil, 
S.Ne., P 2836, 23 Al  
Panchayet Union Street, 

•. Manthepe, Podanur, 	'S  
Coimbatere-23. 

1• 	
•ç_ All,- 

Batcha, Petlre., 
Urik •Soecial, 

6, 168 Ia:n H5aa, 
*( rl 	Tamilrrdu. 

arin 	, 5/0 Nanjappa 
3.  ndq 	tired,, Driver 

, 95/11 ArthiXflam, 
Oe1.1a 	Road, P,danur-21  

adu. 	• 4.-. •PPLIC1%NTS. 

..1Contd./-
-I 



- 	- 	- 	- 	•--. _.. 	 - 	'- 	-- - - 

•• 

S,\Jelusuamy Pillei, 
A.Sankara1.inyam Pi11.ai, 

Reti•red Driver 16T 	,N...6437, 
D,Ne,360, Selvapurarn, 
North Peru, Main Read, ' 
Cojmbat..re-641 !26. 

K.Rangaswamy, 

337 	S/c Kuppusuamy Naldu. 
RetireS,, Driver, '.T* 
SpeciaL S.N.,P 9464, 
u.N..24; Main Road, 
PndBnur-23, Tamil NedU. 

K,Ahamed heri"f, 
338. 	5/s A.Keder Batcha, Re'irt'd. ?  

D-iver 'A' Spc!21, 
S.N,P 4341, Main Rd. 
P4anur-2.3, lamil Ndu1  

. 	Nanappa Nniti, 	 S1.Nn..333 to 339 are 
339. S/Venkettasuamy Nadu, 	 ipp11cets In 0.f.57/3. 

Retired Driver 
S.N.. P 3438, 6jañai Kcyii 
Street, Prndanur-23, 
Tamil Naiu. 

K.P1aniapj'ar, 
S/1 Kuruppanna Counâer, 

34, Retired. 
5• N. 	433, Ni*A, 
Vilangattur, Ki.dachria1iur, 

- •1O. 

M.Palaniappan, 
5/. Plarappe G..jride, 

'' 	Retired.., I Fireman !Bt, 
S.N.,. P 43121 	 • 	 S  

Vellaikattur, 
Kedachan8i1u P.O., 
Thiruchengedu Taluk. 

M.Chelleppan, 
S/c Plarappa Gounder, 

3q,. Retired,,, Shunter, 
5. N..9454, Aiampa1a'an, 
Pallipalayani, Er.de-6. 

R.Paleriiappan, •. 
5/sAthathappa G.uder, 

343, Retired., &&star;' 
S.N.. 1.P 7465, Ns'3o4*., 
lielankatsor, 
,j(adachena11u, Erode-1O. 	 .••. APPLICPNTS. 

....Contd. - 



-- 	. 	 -- 
1 	 .. 	 . 	., 

e 	I. 

P.Gurusamy, 	. .. 
S/r, Palaniappa Gounder, 

344* Retired.. Drive. 
S.No. P 7160, N1O4 
L.G.G.S.Colony, 
Krliempalayan,, t1de-2. 	. . 

R.Kumarasemy, 	- 
Sf0 Ramasarny Gounder, 
Retired., Shunter LOL0, 
S.No.P 6315, 
Govindancalayar, 
Alarnpalayam P.fl. 
via., Erode. 

G.Samuel Dursi Say, 

346 	Gnanadurai, 
Retired., Driver 
5, S.No. r  3107, 32 
Upatair 4th CrcsE Rca, 
Peraniasivapurarn, Lloudi—i €ii. 

V,Sengodan, 
sf \'elappa Gour,er, 
Retired., Shuntar/Luco, 
S.No. P 3510, Vi1ankaHur, 
DJs.54. Pulapalsyam ,14 0., 
Kadachenur (Village). 

CNachimuthu, 
340, S./o Ch-ellaDp6 Gaune 

Retired.., Shunter, 
S.Wo.P 4384, Pnclepa1evn Psf. 
Kadachenallur, Palipalayun, 
Erode-6. 

T.S.Alimoideeri, 

34 	S/a T.J,Shir4'uddin 
Rctkred.., Driver 
Spi. S.No. p 32600  
47, T.J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway Calony, 

'7 ADMl 'i4'Jk4.arnankuttY Nair, 
Nair, 

Driver 
*( N 	2310, Puehoalay, 

H.Nd.'8, Cellege Foao 
Pelhati, Pin 678 COl. 

J 	•,.• 

\ c' 	L.'N.Fhedevan, 
'N351. 	f04.R.Narayar(8 lyor, 

- R-tireI., Guard IY Spi., 
5.No, 10472 9  Ns.i/780, 
Vidya, Single Street,: 
Old Kelpathy P.fls, 
.Kalpathy, Pa1get - 

6?8:CC.3.  

51.Na 0 340 to 349 are 
applicants in 0.A.583, 

.. 	PcICNTS 
;' Contd./— 



4 

.. .46 .,.. 	. 

I. 	C.Chathu, S/c Appqrl, 
Retird,, •Djver tB!, 

352 	Eo. 	5287, 
H Kurungad HQuSe, 

Maruthe Toed, PJghat. 

fl Krishnn, 
5/c A.Arumughan, Retired., 

353., 	Driver !BI, S.Nc. P 9449, 
Chngath Hus, Kvi1ped 
P.O. Paiqhat-i7. 

P.Sukumern Neir, 
354. 	S/a P.5enkare 

Retired., Asst. 
S.N.15394, PclRkkott Houc, 
Thenur Via. Porli, 
Pdlghat-670 616. 

r.Govindai, 
355,. . S/a P.Senkara fiencm, 

Retired., Guard EP, 
S.Nc2024, S.rva1oarn, 

Indira ;ca, 
Ka11p'j11y, Pa1het-5. 

R.Nar8y3an, 
356 S/a 	\J.Raman, 	Retired,, 

Driver 	tArt, 	S..N.. 	P 	584' 
Chandjk 	Jiiayam, 
Korathodi, 
Kaduk, tkurne, 
P1ghat-678 005, 

N.Uelukutty, 

357 516 Narayaneswamy1 
Retired., Driver 	, 
S,N,PTJ 1013, 

mba1aparambu, 
Near Iladrassa, 
Kavilpad, 	Pa1ght-17. 

T.Velayudhan, 
* S/n Theethy, Retired., 

GuardtCt, 	5.N. 	16223, 
Devi 6adan, 	Pottakulem, 
Kavilpad P.O., 	Paighat 

V.Visuanahan, 

359. S/a 	Kuhhna,i, 	Retired., 
Loco Shunter, . 
S.o, 	P 	5184, 

Kvi1pad,  
Palghat-17. 

V.VaSU, S/Q 'Jelayudhan, 
Retired., Driver 	fAf , 
5.Nc, 	P 3164, 	Chandrasoudhem, 

36Oo 

Tannissery. 	Paighat. 

, 

APPLICANTS. 
I' 

,.. C.ntd,/- 



. 47 •1 

\i,f14hevan, 
361, 	Sf, Velayudhan, 

Retired., Driver 'B', 
S,Ni. P 2496, Rahendre 
Sadariam, Melepureni, 
'1avakkct, Pin 679 0021  
Paighat. 

T..U.Velayudhan, 
s10 P,Veeran, 
Guard 'B'. S.No.6855, 
Thurakad House, P.O. 
Peruj.ttukurissi. 
Paighat. 

V.Sijaraan Nair, 
S/o K.Keseven Nair, 
Retired., 6urd tLI!, 

S.No.582, 72/P, 
Instrurnentatin Ivi shp 
P.O. Kanjkode W.est, 
P sigh at 

S,Uc'erarcghavsn, 
S/sr,Sincrarn, Rir, 
Guard 'h', SN.1422 
H N.. H-2, Housing Unit, 
Karernadai Road, 
Nettupa 
Pin-641 301, Tamul 1'tadu. 

rc. Naraysnan Nair, 
365 	s/0 Thevitta I;er, 

Retired., iieqe1 Asst. 
S,No,P 9444, 
Nu)iakkara Hruse, 
Puduppaniyaram P.0,, 
Palghet-.67$ 733, 

K.KaSuLramania Iyer, 

366 	1 S/. K.S.Kujhna Iyer, 
Retired., Guard L t , 
S.Nr.11491  N..3/126, 
L.N.Purani Village, 
Pa].ghat, 

P. Salakrishhan, 
367 	Y• S.Ukkande Uarier, 

J (( Pelkk-( ..309h  

T 
/ST.A..4)4uttan 

ver 
S. 

'hot-hr'i House, Melepurern, 
k ko ., 

t-2. .. RPLICANTS. 
.. .pnts. I- 
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R.aramasiva lenon, 

3 	S/ 11.N.Rarnan ilenon, 
Retired., Driar 'P.' Spi., 
S.Nc, P 4684, 
Shfvesilam Pladathil Ho'js, 
'eripekkara P.O.,' 
Nasreni, Pa1ght-4. 

P,Thenkaraj, 
Vc S.PeflflBfl, Retired., 
Driver'A' Spi.., 
S.N.. P 2760, 76 N, 
Behird Ram Theatre, 
P. O.Suiamangelam, 
Salem 	636 005. 

' A,Ramakrishnari, 
5/0 	RetireS., 

371. Guard'A' 	Spi., 
S. NO 	6906, 
Remanchenati House, 
19 /360, test Vakkerra j  
Palght - 678 001. 

372 
C.Copa1aKrhnan Nair.  
S/.%J.l1adheec 	Na', 

1,Nc0 50• to 	572 	are 
poiicants in 0J.5/93. 

Retired, Driver 	Spi. 
SN.• p 	6449, 
Cherukaro Krishr. 	N1V3, 
P.J.Rannadi, 	Peighet, 
Pin - 	€?P 	7 1, 

SbSiurirajan, 
373k S/o T.K.Sundararejalu, 

Reti2ed,, Driver 	'A' 
Special, 	S.N. 	P 2327, 
233/Vinayekarkoll Street, 

• Nadarinedu, Errde638 002. 

K. F' andurs nq an, 
37.• S/c, l.Kasthuri 	Naiclu, 

Retired., 	Driver 	'P.' 	Spi. 
S,No.P 2902, 	17/4, 
P.mmamandam Roed, 
Sriran9arn-520 006. 

V.G.Veerasamy, 
37:5k S/u GDvinriaeamy Pillai V., 

Retired, 	D'iver 	'P.', 
P 	'1841, 	48/2, 

Subbajah Street, 
&ang1ia6dapuran, 
Tjruchj-.520 001. 

J.Sithan, 
376. 5/0 \Jaiadt'ri, 	Retireo., 

Driver W. S,N.P 	/775 1  
D..Nr.241 	JeevRnda Stróet, 

• Peondurci Rued, 	Erde-2, ... 	APPLICANTS 
...Critd./- 



P. na onisamy, 
377 	S/o R.Angemuthi, 

Ret - re., Driver 'A', 
S.No. PTJ 10027, 
Velleler Street, 
Nunicipel Colony Read, 
Erode-4. 

rrokiasarny, 

	

378. 	5/6 J.Aru1anancani, 
Retired., Guerr .At 

6253, 12 
Kamarajar Street, 
Nader Nedu, 
Vinayakar Koil, Er.de-2. 

t1,flengasamy, 

	

: Sb C.Munia. Fetired.3790 	
. 

Driver 	p1. 
S.Na. PTJ 134499 2, 
Golden Street, 
Thangavi]. lias Mun:.ry Pod, 
Dharepurt--636 702. 

K.Nunuserny Neidu, 

	

380. 	5/, C.Krishnasamy Naidu, 
Retired., Driver 'C' 

-r' t-f 	 fI 	 ' ..tu. c, 	..S. r oi, 
o 5, Kaliyanna Gouder Thtttam, 

R,ad, Ercde. 

P.Deniel :1AyEIra, 

	

36 1. 	s/. Paul Pillay, Retired., 
0rivr 	S.NnJ 6441, 
No.400 B Ra1luj Coluny, 
Eode 

.Nanickam, 
382. S/o M.Argamuthu Naicker, 

Retired., Driver 'A' Spl. 
S.No. P 29011 22/26, 
Chinnd Nariamman Koil Street, 
Karungal Palayam, Er.de—. 

R.Pongiannari, 
33• 	Sb Ramasamy Gsunder, 

Retired., Shuntei, 
5.No. P 74549 0.N..3/69 

'Nagar, Cavery 
007. 

' 
	

"~' gO M. 

LqgP t 

	

( 	ja1am j\4 
B'barathSi cN 
3 ar fm 

-'-' 

my, 
rrny, Pe:ted., 
S.N..P 3151, 
a, 4/390, 

ialayem, 
ar 

Salem.. 

S.1Nc.373 to 383 are 
applicants in 0.14.60/93. 

APPLICANTS. 
.Contd • I- 



I 
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G,KenniPn, 
5/. Cacinitarajalu Nidu, 

	

3B5. 	Retired., Driv3r 
Spi., .Na. P 3042, 
N6.420 K, Reiluay C1 ot ny, 
Erodo-2. 

R,Rengasamy, 

	

3E6. 	S/i Rniasaniy, Retired, 
£rver 1Cc, 
S.N.. PTJ 10238 9  
Ka1ingryar P:leyn, 
Pudur 0hini Post, 
aJje Erode-638 301. 

K.G.vindafl, 

	

387 	S/c Kandha Gojnder, Rei.L1 .;  
Driver TB', S,Nc. 
N..102 C Type RiliY  
Erode-2. 

C, 	ayanes am 

. 

	

3S0 	
/i Gcirdarajaly 

Reti'ed., Shuntirq 0rivr 2  
S.N.PTJ 10503, 3R1. 
Nader11d'J, Prondu:ai 
Erjde-2. 

K. \JarecirarP-jafl, 

	

389 	
5/. Kruppan, Retirec.'., 
Uuard 5.N,12122, 

	

' 	Thirumuru9.afl Street, 
astr1 Negar, E:.d' 

\J.Arjunen, 
s,. Venketcheldm, Retired., 

	

' 	Guard '' S.N..12438, 
NarnesivaYem Stree t, 38,  

K.11empalayam, Erode-2. 

rJunisuamy, S/c ?uthu, 
31 	Retired., Driver Special, 

S,No. P 9389 9  11/52, 
E.U.R.Periyar Nagar, 
Er.de, 

N. Muthu samy, 
3!2. 	'/' $alla7Pa Gounder, 

Reired, D:5.ver 
S,No,80851  1/113 
Cddppalli, Ceuvery R.S. 
Erode, 

P.Viswnethe, 

	

393 	S/• S,PelaivelU, Rutirad., 
Guard tAt, Sp1• 
S.No.76209  324 Ht, 
Old Railway C.lcriy, 
Railwy Col.ny Prt, 
Ercde-2, 	 • 	

,,, PLICP.NTS. 



394. 	5,10 R.Rsrnakrjhna Naidu, 
Ret 4 rei., Driver 'A 
Spi. S,No, P 28Z2, 
126, 0 Reilusy Colony, 
Erode-2. 

M.Chinnappan, 
Sir f'luthusamy Cotjdi', 
RetiDed., Shun - er, 
S.N.'. P 69659  
Odappalli, 1 Ud 31, 
Cauvery R,5., Eir.7, 

K.Chennimalai, 

396, 	S/It Kuppênnan, Reti.r., Sh'jnter 101, S.FJu. P. 344, 
Nethaji tteet, 
K.letha1ayam, Eroci.-. 

K4S.bdu1 SBtha', 
S/n A.Khader Sharieff, 
Retired., Driver tnt,. 
S.No. P 220?, 74, 
Ambedkar Streat, 
Sastri Nsgair, E.ocle-2. 

1'4Chinne Covtndan, 

39 	Sf.Iluthusamy, Retired, Guard tAt Spi., 
S•N,672, 8 460  
Hcusirq UnIt, Sampath NaQa 
Erode-i 1. 

.•: 	F'.Kanrian, S/c R.A.Hammanths Gounder, 
Retired., Driver 'A', 
S.No. B 13181  26 8, 
Khaáei Ilahideen Sahjb Street, 
Erde-2, 

N.Ramasarny LS/j Ni1e Gourdcr, 

400 	Retired,, shunter, 
S.No. ! 4230, No.1/56, 
Puduppaleyarr, Kattur, 
1ampa1ayam Post. 

R.K.&ubramaniam, 
W. 	S/.R.Kanniéh Naidu1  

Retirwd,, Driver '1 Spi.: 
U. 	J 509 No.6I, 

tret, 
,/,.' c_•__ 

.110(  c,s 
4Of2 N! 

Q,. 

4 

4 -' .-  

Gounder. 
d., 

 t 
pr, 

5117.2Nfl.273 
Ro 1#Sukkan Thotarn, 

r.- ..• APPLICA11T5. 
..C.ptd./- 
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P.Palanieppan, 
403 	S/a Pongia Gounder, 

Retired., Shunter, 
5..No.4019, 85, Govindarnpalayarn, 
Alampalayem P.O., Erode, 

K.Nallathanthi, 	 51.No.384 to 404 are 
5/. V.Kumarasarny, Rtird,, 	aoplicents in flJ.61/93 

404. 	Guard, S.No.1572, 
1/2 E.st Street, A1ernDa.)i1, 
Ercde-e. 

P,5.Krishnan, 
S/a Subramania Iyer, 

405. 	Retired., Guard 
'S,No.11?23, 1/500, 
Chathapurem P.O., 
Kaipathy, Pa1ghai..-678 0:5. 

A.raghavan S/s t.Appra, 
406 Retired., river 

S,No,4105, A1argci i1ou 
fJl8vakkc1t, P81ghat-679 002. 

' 	fe31
407. 

 

f/dney 
H.V.D. )' r1eu., 

Retired., Driver 
P1 10361, 

Car.vin-- Robinson Haad, 
Palghat-678 014, 

V. Arumughan, 
S/s Ayyapoan, Retir1. 

'4UO 	Driver t,Btp  S.N..2136, 
Prasenthi, Sree Sathya Sai 
Naar, Kallekulanqara P.O., 
Palqhat-678 009. 

R.Palaniappan, 
40 	S/a Rengasuamy, Retired GuRrd 

'C' 5.N.,1791,. 
Sha4ini Nivas House W9.36/664'1 
t1ang.d6, Olavekkot, 

°alghat.-678 002, 

P.Krishnankutty, 
410. 	S/a Cheriathu, Retired., 

Guard 'C', S.No.6093, 
Paoinjakkr House, 
P.O. A!a1ur,'vie..Lakkdi 

- 679 302. 

411, 
K. V .R amanathan, 
S/s K.V.Visuanethe Iyer, 
Retired., Guard '*'m 
S.Nr.135G2, .2/137, 
Now Kelpathy P.0., 

VKa1Pathv Paighat-6?8 003. ... APPLICANT S 

.. .Contd../- 
f 



T.P.Balakriehnan Nair, 
4136 	5/. C.Sekharen Nair, 

Retired, Guard tPT 
S.N0.1052.5, 'loothet hus, 
fenkurlssi P.O., ,ia.•. 
F1arkerai, Paighat..67C67, 

K.P1.Kunchu, 

41" 	5/. Manicken, Retired., 
" Driver 1 81, 

4461,9  
Kai.Lingai House, 
Paruth!uii. P.O;., 
Paighat-678 573. 

P.Reghavrkutty, 
S/r, V.Pedfflai1ahh'fl16jt,. 
Retired., Driver '' pJ.. 
S,No. P 6977 9  
Sarayi,Pudussery P.O., 
Paight-679 [JO?, 

U 
5/0 K.Sankaran Nair, 
Retired., ')riv€r 'At, 
.N..P 7791, Arupuzhe 
Cheruva€hur House, Peril 
Palghat-678 612. 

K*P.Krjshnar,, 
417 	S/c Sank.aran Nair, Retired., 

Guard 1 81 , S.No.6766, 
Venkateswara Ii) am 
P.O.Pampodi, Via, Tiruviieaia, 
Trichur Djstrjct-690 597. 

K.Vasu, S/c Kurijunny, 
41. 	Rtired,, (zeéi1ihunter: 'B', 

SN. P 5301 Venkalathodi, 
Me].epurém, O1avkkot P.O., 
Pighat-673 002. 

419. 
R, n, S/o Rari'ian, 

Qriver 'Pd.', 

th House, 
, NS.S.Engg. 
tat-678 008. .. -PPLICANTS. 

. .Cont-d. / 
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K.Belakrishnan Neir, 
420, 	S/c., T.Govindan Neir., Drivzir 

S,N0,p 7469 9  
Thekkurncherod P.O., 
'Jdekkum langalem, 
vie, nttappelem, Paighat DIst. 

P.K.Ramachandran, Sb Kannar, 
421: 	Retired,, Guard tA' 

S.No. 7192, Plangod House. 
Olavakkot, Palghat-7c 0(Y,  

K,Ba18.,, S/o Kanrien, 
422 	Retired., Guard .'A S.N.61211  Sri Nareyanji 

Nilayem, Alangod, 
Olavakkot P.O., Paighaf - 

678 002. 

C.Krishnan, 5/0 Chupr 
423 	Retired A&st, Guard. 

' S.No.63331 Kalathj1fLy.e 
Alirg3d, 0laekkot P.O., 
Palghat678 002. 

R,Krishncri, .N.6767, 
424.1 Asst, Guard., Ramciàn, 

Krishna Nivas, Alanqod, 
Olavakkot P.O., Pplg hpf. 

C.J.Coelhü, S/c F.Coelho, 
425 	Retjrs. Guard tA! SpI. 

S,rJr,14493, Chinnmnial Street, 
Noorabad, Podanur_61 023 
Cojmbatore Djst. 

K.Dhanashu, 
i1 S/u K..K.Gangaiya, Retired 

Driver 'A'. S.No,P 6804, 
147/A Anthonipuram P.O. 
Suramange1em...635 005 
Salem. 

K.Neyan, S/c Kandu, 	 51.Nb,,405 to 427 are 
Retired...,  Guard(B), 	 . applicants in O.1¼.62/93, 
S.No.121.8, Kozhan.gottji HoLse, 
Atnirkad, P,O,Gendhjsov8 Saden, 
Perur, Pe1*hat.. 

R.Laxrna,an, S/c ErCRnosai y 
Naidu, Retired., Shunter 

42P. !iesel, S.Nü.9514 
No.5, 'Keerikera Street, 
Erode... 1 

••, APPLICANTS 
.Contd,/_ 
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Nb Se ngod an 
429. 

 
S/o Nenjappa Gounder, 
Retired. Shunter, 
Loco, S.No. F 5250, 
East Thoti ipalayam, 
Door No.431,Kadachanur Uillegr3 
Pallipalayam-C. 

 \J,PerumelI, 

430 	S/'o Venkatesamy NAidu, 
Retired, Goods Driver s  
S,Nu. V 12. D.No.91 [, 
Leighbezear, S'rémangsim 
[lain Road, Salem-i, 

J.Kurnarasamy, S/a Je1app 
Goundar, Retired, S:tinr3 t , 
.No. p 4433 N0.lig.. 

Alempalayfim Post, F.rode.-6. 

.S.Velappan, S/o Secdo 
Gourder, Retired, Shn -ai'/ 
Locc, S.N. P42929  7/-(J, 
Puliamarathu House, 
G.virdanpaleyam, 
laiipalayam P.C., 2..rod-0. 

P.Kolandai Gdunder, 
433 	S/O PBlEifll (CifldOr, ReticL, 

Fireman 8, 3.No,P 5629  

Nadármudu, tErode-2. 

.Sengooa Gounder, 
434 	5/0 rlsrimuthu Gounder, 

Retired., Fireman P, 
SINO.P 5041, Alampa.ayam, 
Pudupalayem, Pariakadu, 
Pallipelsyam, Erode-6. 

S.Veredharaja Mudalier, 
435 	S/o Sundar Iludalier, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158 2  104/0 
Railway Colony, Erode2. 

K.Senqoda Gounder, 
436. 	S/c Karuppana Gounder, 

Retird w.  Driver tCt 
No.316LTyn, 

Eoi-2. 

I 0R unis5to 	s.y tIadu, 
437•  *(Rtjrss,\Guard, 

,9RajajVs  
£roe-2. 	) 	 • 	 APPLICANTS 
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P.N.Balakri8hnan Nair, 

438 	S/áRemen Pilia.., Retired., 
Guard, 3.No.6966, 
ilangaleth House, 
Nedungottor, 5horernir, 
Pin-79 121. 

K. War ey enan, 
439 	Sb K.Unnaman, Retired., 

Driver'A1 , S.No.&925, 
Karamanna H3use. 
Vadanarnkurussi, P.O., 
Vedanam Rurussi, Vid.. 
Shoranur-1. 

M.Chinnan, S/c Ramrn, 
440. 	Retired.,.Ast. Guard, 

S.No.7040, Menichithôdi House,  
Nedungotur, Sh.rarur—i. 

T.Velukutty, 5/0 T.Nryermr 
441 	Rtired, Driver'B', 

S.N.,P !7790  Thu'vakkettii. 
House, Nédur.gott'c'r,  
Shoranur-1, Paighet Citric.. 

K.V.Qopinethen, S/o Kurnaran, 
442. 	Retired., Fst. Guarc, 

S.No.1 5447, Kallozhi Vattat.hdi 
House, PeuthiprA, Shorrtir - 

679 121. 

R.Balaraman, 
443 0 	5/c K.Rejamannar Naldu, 

Retired., Driver tAT Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V.Achuthan, 
444, 	S/c Venketararnan, Retired, 

Driver tAt, S.No.8221, 
Railway Colony, Erode. 

C.T.Hewett, S/c A.l.Heuett, 
Retired., Driver tAt Special, 
S.No, P 2942, 278—H—T'pe, 
Railway Colony, Ernde- 

639 002, 

11.Chellappari, 
446. 	S,0 1uthusamy Gounder, 

Retired, DrivertBv 
S,Nc.P 5774, 31, 
Thiruchengeodu Road, 
PallipalayetTi, Erode. 

Sl.No.428 to 442 are 
applicants in 0.A.63/93, 

APPLICANTS, 
,,Contd1/— 
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D.D,Rozeriv, 
S/u P.D.Rozario, 
Retired., Driv'r 'A' 
Special., S,Nc.P 30291 
30 A, Sastri Nagar, 
Erode. 

K1 Nerimuthu, 
S/a Keruppanna Gounder, 
R-tired, Driver 
S.No. P 5333 1 N.36, 
Kssipaleyarn, 
Pnnadurai Street, Erotit. 

KPalaniappen, 
So Karuppannan, Fetircd.., 
Assistant Guard, S,No.'E55, 
9 S.àdayan Palyam.Road, 
Sasthri Nagar, Erode. 

'J,Remesamy, 
S/c, Velappa Gthurder,  
Retired., Loco Shunter ,  
S,No.4919, Paliipalyni, 
Alampalajem,P.O..,  

P.Kanciasamy, 
Slo Paramasi\ia Gounder, 
Retireu., Shunter, 
S•No.P 9405, NL.4221 
lenipalyani, •Pallipal.eyerr., 
Erode. 

 

 

453 0 

454. 

C. Palaniappan, 
s/o ChinnathEmbi, Retired., 
Shunter, S.No.43799 
E8st Thollipalayam, 
S.P.B.Mill Colony, 
Erode. 

11.Dakshinemoorthy, 
S/a Ilanickam, Reti:bd., 
Driver 'B' S.do. P 95111 
Kumaramanqlem P.O., 
Thuthiputtu Pin.-635 .811. 
Ambur (N.P.A.Dist). 

N.Balakrishnan, 
5/o 11.Narasrnhan, Retired., 
GLard 	S.No.l2E191 
.54jjHB Flat, 

agar outhP.verie, 
r. wlKo~okr , i9adras-600 041. 

(G.Chai 
4 *( 5/p!Dpi 

( 	( 	 Gt), 
B'Len1 
" V 

I I ..,. APPLICMJTS 
.Contd.j— 

Retired.,. 
,• S.No.14573, 
reet, 
Rajlja' Co1ory P.O.  



P.S.Senjeeva Rao, 
456, 5/o P.N.Servtthme Re•, 

Retiredv, Guard 'li' Speci.I, 
5,No,125229  8,30, 
Housing Unit, Poriyar Nagar, 
Erode-638 001. 

I.SJbdul Jabber, 
457. Since deceased by Legal Repr9sentative, 

Smt.Heerajan, 67 9  
Kovalam Street, Teachers Cr'ry. 
ERODE—Il, 

R.Narasjrnhar, 

458 	S/a N.Rengassmy Nptiu, 
Retired., Driver 
S,iü, P6978, Shastri Neqar,  
Kamaraj Street, Erode. 

R,Therigevelu, 
4591 S/o P.Rengasarny, Ret!i-d1, 

Guard 	S,No.1918.,. 
498, Pgrahare Strsct. 
Erode-638 601. 

K,Painiaapan, 
S/c' Kendappa Gounder, 
Retired., DrivEr 'S' 
S.No, PTJ 10070, Dr.N0.10/r'15. 
KR-PD Road, Karunkarn Mcdi:, 
Peliipa)syem, EroUe-638 6&. 

.Jarne!3 S/o J,rn!i&u')' Di31i 
Retired., Driver 140 5p1... 
S.Nc, p 2819, 8/13,  
Rengath Palayem Post, 
Erode-638 009. 

F.Karuppannen, 
462.1 S/a Appaji Gounder, Retired., 

Shunter, S.No. p 5121, 
Odeppélli, Peilipelayam, 
Erode-6, 

N.Sengodan, S/o Nails Gounder, 	51.Nós.-443 to 463 are 
463. Retired., Shunter, S.No. P 5295, 	applicants in O.F.64/93 

East Tholliye Palsyam, 
Kadachanallur Post, 
Erode-6, 	 -,.. APPLICNT5 

- 

AIg 



S. 5 •I 

K.K.Krishfla Iyer, 
S,'i I<.Kriahna Iyer, 
Retired., Guari/A Spi, 
S.No.13745, Chembei Village 
P.O., K.tteyi, Palakkad, 
pin 678 572. 

1l,Veemban, 
S/o M,Nakelafl, Retired., 
Lco Shunter, S.M..P 532, 
ftjllathodY House, 
Karianr.odE,P.O 	ott'y 
Palekked DistrlRt. 

C,Gangadharafl Nair, 
466., 	S/c K,Ktnihen Nambiar, 

Retired.,ssjstant GU3, 

S,No,1864, Lakshmi 'sii'Jas 
P.O.PuthiperiY1rem, 
Palghat, Pin-67 •733, 

G,ParasurE1rnafl 
5/0 P,60pai Pillal, 
Rétied., Driver 'B', 
S,No,P 3U67, Saresjthi 

Rayappafl  
ThahemeflglE, I'alghat- 

678 102. 

C. War oyenefl, 
S/c A,ChenC1U, Retired., 
Driver tA, 5.N.P 7479, 
'Léela Nivas', P.O. 
Pudupperiyaram, 
Palghat-678 733. 

.K,Raghavafl, 
S/c r.Krishnan, 

	

469. 	Retired., Driver 'A' 
Spil. S.No. p 2400, 
Mullarithcdi House, 
Karimgode, P.O. 
(Kottayi, Pe1ghat67 572). 

P,K.Sivasaflkarafl, 

	

47. 	5/c P.C.Krishflafl, Retired., 
O 	S.No,14108, 

gara, 
House, P.O., 

F ann 42. 

471 ' 	
JJRb8pth Pilisi, 
Rted,,flU rd 5.N.14117, 

\7o1rui 	d, Lalpet- P.C., 'ib., Tamil Ned, 
APPLICANTS 

d r 	/- sL-'.JlI .. 	* 
I 



S. 

T.R.Unnikrishnen Nambie, 

472 	S/a Reman Nembiar, Retired., 
Guerd tB'm S.N9,9791, 
Ahilsh, Revipuram , 
Kochi-1. 

K.V.Saraswathi Amme, W
473.~

. 
	Late K.Balakrishna [lenon, 

Retired., Driver, 
S.to,P 3512, Kallazhi Hou, 
Pudussery, Cheruthuruth'.. 

A.Kunhikrishnn ¶'Jii.r, 

474. S/a P.K.Sankarsn Nair f 
Retlreda, 1A' Grad2 Zupjcly 
S.N...9615, Krishna. lJ1'ar PJJ., 
Paruthip'l1i, Palgh8t1 

475e A.[qarlmuthu, 
5/. [l.P.r.gamuthu Noick2r, 
9etired, 'A1 Spi., 
S,Na,. P 35741 10 1 
Dhen3lakshmi Illai., 
Kumaran Street, 
Kavungal Pa).ayam, Ende-3. 

476 t1,Natesan, 
5/a [luthusarny Gourider, 
Retired, Drivar 	Spi.. 
S.N.. p 4369 ? P.L. 1612, 
I.C.Poltce Quarters, 
Dhancdncthiri Nbgbrp 
Pondicherry. 

477. G.KJbdul Sat.hat, 
5/a G,Khader Bacisha Sahib, 
Retired Guard 'A' Spi. 
S.N.. 11786, 17 Syed 
Jala]. Khari Street, Fort, 
Salem, Pin 636 001, 

4780 R.Rarnasamy, 
5/sChinriakesaVan, Retired., 
Driver 40 S,No. J/[l 1297, 
176, MandBpe Veethi, 
Erode—I. 

47( , M.Ibrahirn Khan, 
S/c E. [loharned Khan, 
Retjr'd,, DrIver IO, 
S.N.. P 3028, L 249, 
Shamahad M.nz1i, Parser ?açar, 
Er.de-1. 

' ,No,464 to 474 	are 
p1icants in 0..I.65/93. 

,.. APPLiCANTS 
Cotd./ 



RN.Gcvindarajalu, 
/F.Narayanasamv Naldu, 

Driver 	Sl.t 
51 North St:'eL., 
Kumbkonam, 

I•Qt_J._& FpIII, 

te)}4/nthonysemY, 
J,c-D4tiver 1 t3 1, 

Ngar, Pillayer F.oi? 
, Erode. 

 

C.Subrananian, 
&/o A Cninrieppen 
Retired., Guard 'h', 
Spi., SNo, 12327, Plot 31. 
16th Avepue, Bant N892r, 
Ambathur, Nadra-600 053. 

C.rokiasarny, 
5/0 P.Chinnappari, P.etird. )  
Driv3r 'At S,No. P 25 
D.11,Jo.77, New Stree', 
Eroe-1. 

K.Pa1eniappar, 
S/e Karappa Ciunder, 
Retired., Driver tAt, 
S.Nr. P 7882. 

lava Gounder Kdu, 
Maniemir, Salem-10. 

45, C.Rengasamy, 
S/a R,Chinrisamy Ni&, 
Retired., Driver A' Spi. 
S.N. P 28319  32, 
ChoOsethottarn, tJdumalpet, 
Pjn-642 126. 

S.Pbdul Kareem, 
S,/o Shaik Janaludeen, 
Retired., Driver lAt  Spi. 
S.No, P 285, 30 Burrah 
SahileStreet, Mount Road, 
Madras-2. 

1,No.475 to 487 are 
applicants in 01.66/93. 

.... APPLICMNTS. 
..Ccntd. I- 



i'L 	 4' 	"L.'• 	7- 	- 	 - 	- 
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489. K8flfln8l, 
U 1r je KSingodan, 
Retired., Driver ') Spi. 
S.No, p 6826, 
fleligel Natesen Stores, 
N3dar fledu, Poonthurai Road, 
Erode. 

490.1 A,:eyalakshmi, 
,'o Late P.Pngamuthu, 
Retired.:  Drive '14', 
SNo.P 2904, Nc.27. 
Pilliyar Koil Street, 
Sangliandepuram, 
Tiruchireppalli. 

G..hilefldsm, 
UIo Late T.Govindai, 
Driver •tAl Spi., S.No,F 4655, 
No.74, Vandikater.thottefl, 
Kol]ampalayam, Etooe-7-. 

R..aya, W/o Late V. 
Ramalinarn, Retired., 
Driver 	a1., 
S.N. P 37891  ED 2E 
'H' Type, Railway Colony, 
Erode, 

49310 Dhanalakshmi, 
W/n Late S,K.SVRpiCkE', 
Retired., Driver 
Spi. S.No.P 2895, 
ED 352 B, Railway Colony .C., 
Erode. 

Parvathi Bakthively 
W/n Late M. Sakthivel, Retired., 
Diesel Assistant,$  
S,No, :3/fl. 6481  422 H 
Railway Colony, Erode. 

Nalleinmal, 
W/o Late C.Tholasiappafl, 
Retired., Driver 
S.No, p 65791  29, 
Kumaran Street, 
Kollampalayam, Erode, 

K.Lak8hrni, 
W/t, Late K.Raja, Retired., 
Driver 'C', S.Mo. 'i 22, 
212 V Railway Colony, 
Erode, 

APP' ICNTS. 
S.. 



.. 63 .. 

497, Sampoornem, 
W/o Late Prurnughrr, 
Retired., Driver 'A', 

JIri 818, 
ED 194 0, Railway Colony, 
Erode. 

498. S.Geeja Bai 
W'/o Late M.enesan, 
Driver 
S.No. p 2894, D.Na.16 9 
Lenin Street Church Med_, 
Railway Colony P., 
Erode, 

499, Pappa, 
W'/1 Late K.Krjshnen, 
R&Lired,, Driver 
S,No, P 7945, 
Mooppanar Street, 
Old Sürernangalin, 
&qlem-635 •005 

500. P.M.Aokiaemy, 
S/c R.Muthu, Retii'od,, 
Driver 'A' Spi., 
S..No. P 1718, No.752, 
5th Main, 8th Cross, 
M.C.Layout, Vijayanaçer, 
Bangelnre-40. 

501, .N.Marappa Dasary, 
S/c Narnene t3asory,  
Petired., Driver 'B', 

- S..N,P 00839 V3/489 
Peria lJec'agampatti, 
Via., Danishpet R.S., 
0maur T.K.,, Salem District. 

1Nci.488 to 499 are 
ippLit.mrit .:fl 0.14.67/93. 

502, Pushpavalli, 
J/o Late V.R.Veiucrnv;Retired., 
Diesel ssistent, 
-S.No. JIM 1242, D.No,64, 
Uaooce Street, 
Kollampalayem, Erode-2. 

503... 
-Madha1eimuhu, 

iYR et ?P ç'~i v P.r 
No 

Ex—sefrce'yn Colony. 
*( Susi. bamj 5rLppur. 

K. .n9tonyJ// 
\ 	5/o 	V.Pau.,/1'Refired., 
'\ 

	

	 S. NC). 15212, 
1/SE0/Colony, 

n d s, 
Salem-636 016. 'S . MPLICANTS 

. . .Contd. I- 
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A,Krishnaswamy Naidu, 
S/a N.Aruniariatha Neidu. 
Retired., 6,pl. Grade Guard, 
S.No.14310, Kandampathy PL't, 
Salem-636 005. 

P.K.Sulachana, 
W/o K.[1.Paramesusran, 
Retired., Driver 'C', 
5,No.P 4800, ED 397 B, 
Railuy Colony P.O., 
Erode-2, 

507 	P.k.Ramen, 
S/i A.Paththorane lyBr, 
Retired., Guard 
S..Nc.15243, Dhsnaiakshmi. 
Upstairs, Ner Temple 
Subramania Naar, Seleri-S, 

508 	K.S.Georg, 
,S/o '<,Simpson, Retired,. 
Pasenyer Guard, 

H S.No.13413, Plot No.42. 
;ouse Nu.157 A, 
Thlrujakav&rdanur, 
Salem-•636 005. 

509, R,Venkatewara, 
.5fo N.Rarnnirtheiii, Reirud, 
Guard !A', S% No. 15850. 
5/137, t'Jhkr 
Jagirmmapalayarn P.O., 
Sale rn— 5, 

511. C.Fangia Gownder, 
5'/o Chin'iappa Gounder, 
Retired., L.cc Shunter., 
S,N.e, P 4374, Peria Ilottur, 
JagirAmmapalayam P.O., 
Salern-21. 

K.S.Somasundaram, 
&/o K.K.Subhs Rathinam Iyer, 
Retired tuard '' Spi, 
5.N.,6711, No.759  
Vinayakar Koil 3rd Sreet, 
Noolapalayem, Erode-2. 

Julia, U/a Late S.Bagyeamy 
Retired. Driver 	p.. 
S.N..P 32619  3/1 South UIzkadEm, 
Coimbatore 

K.Kandasarny, S/a Kan!ppar;nBr, 
Retirei., rsdstant Guard, 
S.No.1610, 0daikiriethuptithL'r, 
Rernedevam P.O, Ramadevan l.iiilage, 
vls,Kandanpelaysrn, Namakkel Taluk, 
Salem District. •••f APPLICANTS 

. . .Contd. /- 



F 

GS 

S.Kosalai Chandra, 
U/o T.S.Suominathan (i6te), 
Retired., 	Guard 	'1' 	Spi., 
S.No.7619, 	ED 	353 A t 
Rai1uy Colony P.O., 
Erode-2. 

P.1amelu, 
W/c 	Late M.Palanteppan, 
Retired., 	Driver 	1 P.t 
Spi. 	S.No,P 2893, 	B 1P 
JeevaNcgr, 	1Rengompa'a 
Erode-. 

516, 	C.V.Narayanan, 
Sjo C.V.Krishnan, 	Retired., 
Guard 	tAt 	SNo.3283, 
Mythri, South Sazar, 
Payyanrur. 

517. 	Smt. R.K.Parvthi, 
11No.00 to 517 are 
,pp1icnts in oJ.6B/93 

W/o 	Late 	K.S.Rangesai::, 
Retired., 	Guard 	'A' 	Sr). ,  
.S,No, 	EA 	11240 	Elayo 	tze, 
Subremenici Nger, 	Salem 

si;. 	V.Re9upathy, 
S/c S.VTravel, Retired., 
Driver 	Spi,, 	C14, 

Kannen Neqar, 	V.O.C.Nagar 
Post, 	Thnjaviir-613 007. 

519.. 	R.11ahabookhan. 
S/c A.Rahimankhan, Recire'i., 
Driver 	Spi., 
S.No.P 	3053, 	No.82, 
Rengeragr, 	Suramangalam, 
Salem-S. 

f1.Chinnu, 	S/o M.fechery, 
Retired., 	Driver 	'.A', 
S.No, 	P 28150 = 
.6th Dharma Nager, 
Suremerga1am, 	Salern-5. 

A.Abdul Waheb, 
S/o 	S.iv1.Abdul Azeez, 

Driver 	'A' 	Spi., 
P9.1 	No.101, 

N~4 Road, 

)Iaf_636 005. 

5 2 . 	K 	j 	j f 	/1 
S to %h 	hiduen, R e t ire d ad al 

.. . .APPLICANTS 



523. f.Ramasamy, 
5/c Ilunusamy Retired., 
Shunter(Locc5, S..NU.PTJ 10196, 
D.No.122, Peryar Stfeet- Old 
Suramengelam, Salem-5. 

524, K,Pelani, S/n Kolandai, 
Retired., Loco Shunter, 
S,No,P 5256, 5/89• 
Anna Nagar, Jagir Arnapalayam1  

P.O., Salem-636 302. 

K.Gcvindasany, 
S/o Kendasamy Nicker, 
Retired., Loco Shunter, 
'B', S,Nc.P 9477, 
DN..21, D•hgrmencrr 
3rd Street 9  Sa1em-. 

K,RamakriEhflan, 5/c P.,Kuppa'i, 
Retired., Dr1er '' S., 
S No,P 21 	

P. 
64, /85, 

Lekshumi 111am, Jair 
mmapalayarn P.O., 	31i-2. 

N,Annamali, 5/0 F. 11'ithu, 

52 	Retired., Driver 
'• S.No. p 51921  '- .1"E4, 

Perlyar Street, Old' 
Sureniangelam;  Selem-5 

Periannan 5. 1  
528 Sb S:er3ryeri, 

First Fireman, S,No.P 745, 
15, Iflar±!..amn:an £tri 
Solam Pallem, Selem-5. 

P,Subrarnani, 
S/n • Pleni Gounder, Retired.., 

529, Lo 	Shunter IBI 
StJO p 7455, ri1lr Street, 
Solampallam, Salem-5. 

11 M.Arumugam 5/. Narappa Goiider, 

530 	Retired., hunter 'B', 
S,No. P 8076, A/65 Keel Stroet, 
Arlyagoundar Patti, 
Suremanqalam P.O., Salern-5. 

M.Chellakannu, 
531. 5/0 Munusemy, Retired., 

Loco Shunter 'El', 
S.No.P 7946, B 39;  back cf 
the Ram The3t9, 
Suramangalalit, 

... APPLICANTS 
.. ,Contd./- 



-T:- 

e'7 

P.Jegenathan, 

	

532, 	R.D.Ponniye, Retird 
Driver 'A', S.N,55511  
D.No.50, Iluniappan Street, 
Kichipel.eyern P.O., 
Salern.-5. 

A.Perumal, 
533 	5/0 B.Hanuman, Retired., 

Loco Shunter 
S,Ns, P 80791  131 A, 
R3iiwày Colony, 
Salern-5. 

R .Amrresi, 

	

04. 	• 5/c K.Raman, Retii9c., 
Driver 'A' Spl,  
5.No. •PTJ 10057, Ei.No.81, 
A Masque Street, 
OldSuramanqelarn, Saler 
Pjn--636 005. 

V. Kendaswarny, 

	

535, 	S/c Vellaiya Gounther T  
Reti"ed., Asstt. (:Uar1;  
S.Jo.7246, Thir'magal Scret, 
D.No13', Occilnaickan Pitt1, 
Salem-5. 

Ye sod a, 

	

536. 	WI. LaCE T5.Sripivsp.r, 
Retired. Driver 'A' Spi. 
S.No. P 1846, 10 Nehru Street. 
Old SuraiangIrn, iaicrn-. 

Janaki Thailammal, 	 &j,Nr.5i8 to 537 are 

	

537, 	ii/0 Late A Arjunen, Retired., 	applicants in O.&-.. 
Driver 'B',,S,No.P 3080, 	 No.69/93. 
4/248 A, Oharathi Nagar, 
Jagir Ammapalayam P.O., 
Sa1em-2, 

P.V .Pachamuthu, 

	

538. 	S/c P.Velusamy)  Rtired., 
Guard 'A' Spl., S.N..1223, 
386, Sakthy 'Jinayagar Koil 
Street, P.onthurai Road, 

Erjde-2. 

Retired, 
, 8  

	

( 	S 	03, 36, 
Alaaprem, 

Ven9'eMan, 
nQasary Retired., 

0 

	

I 	 • 	'f' -i.., 	• .J. 

lind Cross Street,. 
hivipakkam, Ambatboor, 

1adras-53. 	 •., oAPPLICANTS 
,..Contd./- 



.. 6L:... 

R,Thirurnelej, 

	

541 	Reoresented by Lokanayeki 
as Guardian, 
S/a R.Rengasamy Naidu, 
Retired., Driver tAt Spi. 
S.N. p 2864, 2 A North 
Vellalai Street, 
Pendemergalam, Woriver, 
T.ruchy-620 003. 

M.Anthony  
542, S/iL.lv1ethajaimutu 

Retired., Driver IA I  
Spi. S.No.3010 9  £& 510, 
Netaji Road, Iviarapalarn, 
Erode-2. 

	

- 	Saverinayaqain D, 

	

543 	5/nAroklem, Recited.. 
Assistant Guard, 
S.N,. 7122 2  West 
Marianatha.urarn, 
DifldiQal-6. 

.L5'33 to 543 are applicants 
in U_l.Nu.7O/93. 

V,Achuthan Nair, 
5/ui .P.Narsyenari air, 

544. 	Retired Guard '.A Special, 
S.N0s7628 r  5/1584 tnugr9hl, 
Asokepurem, Lediet-673 CCI. 

T,Kunt,trnpn, 
S/ui Warayenan Nambiar, 

545o 	Retired., Guard 1 B 1  
S,Na.6302, 'Kuttlyil House, 

I  P,0.fleladj.-673 522. 

11.Viswanathert, 
546. &/a K.Balakrishnan Nair, 

Retired., Guard tAt  Spi. 
S.No.151641  H1No.1/45991  

ttAsuathitt  Last Nadakavu., 
Cal icut-6. 

T.P,Padmanabhan Nair, 
547 	5/a  T.V.Appu Nair, Retired., 

Guard 1R', S.No,1937, 
Usha !1e6dir, P.0.l1ankavu, 
Caljcut-573 007, 

K.Kr1hnankutty Nair, 
5411. 	S/o Unnichathan Nair, 

Retired., Guard tE 1  
S.N..1502, Vadakkeyii Hüuz, 
P.O. M.I.E.Kunnemarmaldm, 
Calicut. 	 ... APPLICAfff5 

V 	 ...Contcl./- 
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V.Reçheven Nair, 

549. 	
5,'c Gindan Nair, 
Retired., Brakesrnan, 
&,Nc3024, Raghava Nivas, 
Chiremangalam, P.O.Neduva, 
Parappenangadi, Malabar. 

U.K. Bheskaran, 
F./o U.K.'felu, Recired., 
Guard ' 	Spi., S.NO,762 7, 
(Jrpakandy Hoüse P.C.T3riu 

—66 302. 

K.C.C"vindeii Nair, 
551, 	5/u:C.Raman Nair, RetIred.. 

Driver tB', 51N• 1186, 
Edavath House, 
P.O.Thalékulathur, 
Cal icut - 673 317. 

K. r.hendukutty,' 
Sb K.Chekku Ret,.red, 

sst.Guaic, 
Koyirnakandy Housc, 
P.U.Elatliur, Celit.u'.— 

573 30:. 

T. Suhrcrriien, 
S/ô P.fuden, Hetlrei., 
Guard ,, 5.N4 c '.688, 
Mani:.a!1 huuca, 
Near Water Tank, 
P.O.PuthiyEra, 'a1ic.t- 

673 C04. 

K.K.Pararneswaren Nai, 
S/a P. K. E3uaren Ncr, 
Retirea., Brake smen, 
S.Na.1460, Kulangss, 
P.O.Lakkidi, Palgh;. 

A.chuthen, 	 Si.N0,544 to 555 are 
555 	S/v N.Koudan Nair. 	 applicants in O.F.71/93. 

Guard 
ADS41I 	144, &revalsarn, 

/ 	 Pe.ghet -. 

67$ 613. 

.,. 

~IO 
LteTh.Sol.mcn, Rcii:e1., 

Firern'a&,,tS.No,P E819. 
\ 'j 	DNs,37// 3.  

thi Nell. Rci, 
£ d?638 009. APPLJCfJTS. 

.Contd,/— 



70 

'. K.thappen, 
S/c Kaliappa Sounder, 

5570 	Retired Shunter 'B', 
S.No.P 64531  D.No.110 
Arup'u Meles near, 
peipass Road, 
Poondürai Road, 
E:ode-.2. 

558, 

55g. 

.tl.Zulekhabl, 
W/. Late S.K.Syed Anan3c, 
Retired. Driver 181 

S,No.P1J 10125, L.288, 
Periyr Nager, H.int 
Erode-638 OUt 

S . Prunecia1em, 
S/c 	Subie P.Lllei, 
Retired., Guard 
Spi. $.NO.8995, D,N.'7, 
New Street Lane, 
Tr.chirapally, 	 oo. 

N,P.Vadivolu, 
560, 	,, 	nuserr.y 

Driver 'B', S.Nc,V/7 
Ntchipe1ayam, L.Puthur(P.0)* 
Ercde-538 002. 

C.7asupethy, 

561 	T,Chinne8amy Desikei, 
' 	Retired., Guard 

S.No.12152, 73, Kosamede Stre2t, 
Tiruvennamalci csJ., 
Tirüvannamalei, N.P.Djstrict, 
Pin-606 601. 

M,H.Abdulrahiman, 
562, 	S lm Miharnnied HUSSeIn, 

lAl Retired., Driver 
S.No,P 2294, Menrarku1srn, 
Near Ifldl8fl flvisas Bank, 
Tiruchirappally-620 020. 

K. Natchirnuthu, 
S/O Keruppani, Retired., 
ssistent Guard, 

S.No.7118, Periesamy House, 
Palarnapuram, Five Reoi, 
Karur, Tiruchy 01st. 

M .0 .Peulraj, 
S/o MVedhaneyajem, 
Guard '8', (Retired), 
S.No,13856, Arul liJam, 
117, Cauvery Naçsr, 
Kulitalsi, Tiruchy-53104. 

56.3 

564 

RPPLICATS 
,Contd./- 



0 	K.M.Devanathar, 
Sb P.11eenakshisunderam, 

	

565. 	Retired., Guard 'At SpJ., 
S,No.10438, No.2229 
Lenin Street, Railway Cclony 
P.O., Erode-2, 

.John, 
5/0 t.Swamjnethe Pii:1i, 

	

561. 	retired., Guard Spl., 
S.No.14326, No.25, 
5th Cross,Par3rnasi\p1r1 
Lalgudi, T'ichy Distii 

pin-621 611' 

V.Srinivasen, 
S/a R.Venkatrama Iyoi. 
Retired Guard 	SPI.  
S.No,9456, No.18, 
Dr.Ambedkar oad, 
Bhuvanesweri Naq'r, 
Cuimbatore. 

- 	 V.1erirruthu, 
S/o Uenkattjcnglam T., 
Retired., Driver rEt , 

S,Nn,P £'4, Kallikadu, 
Omalur Pest, Salem Districte 

E.Periesamy, S/o Ellppn. 
Retired,, Asst. Guard. 
S,No. 75i.5, Avindahi, 
Coimbatore District, 

K.RaQothame Ra., 	 Sl.No,556 to 570 are 
/o K.Kupu Rao, Retired., 	applicants in UJ.2/3, 
Guard 1 P 1 S.No.10694, 
P1st No., Flat Nc.c33 8G 	 , 
Kelyan Nager, Sanjivafleddy 
Nager P.O., Hyderebed.-500 038. 

K.U.Noh art, 

	

571, 	S/a P.K.Varatharejalu, 
Sp Retired,, Driver TAt 	i. 

.5,~ko,jTJ 10372, 19/8, 
thank6il Street, 

636 005. 

	

5•72 • 	.rIerfia1zern, Reiie, 
e; ijel sItept, 

	

L 	%57A 0 2 V fe ank011 SLet, 
61g Mcs

14 

 

41 
Lw,ioriam1ra1, 

573't6e P.1vIuru3san, Peti:ud., 
Guarr 'C', S.No.16321, 461, 
Anna Street, Old Suramariqalam, 
Selem-5, 	 ••, ApLJCANT5. 

' 



..72.. 

!K.H.Rahime, 

~ Wle
,Lete C.Nagasundarai, 

	

574. 	ited Diesel Assistant 
S,No.J/f1 4972 30, Nehru'trCet, 
Old Sjramanalam, Salem-S. 

K"ishnemmel, - 

575 	WI. Lté Konthan, Retired,, ssistant uard, 
, D,No,5 S,No.605 	, f1eee 4.h 

Street, Old SuranencalJ, 
Salem-j. 

Cateerene 

	

576. 	W/o Late 6 0 KPote', 
Retired,, Driver IP.I 

Speôlal, S.No..P 17961 
130 I 	nthoniapUramp 
Suramangeleffl, Salem. 

N.r'.palasamy, 
5/. tJaraynasamY RE'jU) 

	

577 	Retired., 6uard 
S..No.13OflE, HIG 338 F 
Hnisin6 Unit, A innaia:', 
Trichy-620 01. 

NKuppn, 
S/c Narcyana Naiker, 

	

578 	Retirod,, Fireman, 
S.M. 94,  
S.ivathpuram P.O., 
Salem, iin.636 3070 

Vvindemcna1, 	 Sl,N.(571 to 579 are 
W/o Late K.Fruniugarn, 	applicants in O..73/93 
Retired., II Firern, 

PTJ 17449, 
Ammapelayem, Salem. 

t,rarayee bmmel, 
w;fo Late R.Th.angamutflU, 
Retired., Driver 1 B' Grade, 
SNo, p 9437 60 2, 33A, 
S.K.C.Rufad, Erode-638 009., 

Kous1Ta, 
W/n Late C,Ponnusemy, 
Retired,, Guerri 
Spi. S,No,15313, 30, 
LIC Ngar, 11.&1epelav9m 
Erode-2. 

S ,PPLICWTS. 

a ,. .Contd./- 



..73.. 

E.Raman, 5/0 E.Sam.1. 
Retirod.,Diver 'C, 

.52. 	5.Nü. P.4242, EdthottethjI 
House, P.0,Kedelundi Ngaram;  
fa1a5purem District, 
Pjn-676 312, Kerala. 

K,Raman,S/. Chndu, 
53 	Hetiréd,, ,First Firurnan, 

S.NJo., P 7147, Vekeeri 
I'leethel House, P.O., 
Palath, (vie)Kakkodi, 
Pj — 6'3 611, 

flrs,B.Sarojini, i/o Let 
23 1idd1e Street, 
Cid N.damangeia, 
Nidemangelam P jO. 

Ci,K.B;adicchclam, 

i..No.580 to 584 are 
3pplicant in O.f.74/930  

L.Va8udeval Nair,  
.55 	.:S/.N,Gopalan Nir, Reir ji1, 

Gard.'b', 5,N7'j19 
So1hleyam', C,'c Staticn 

JIaster, Veniyemha1ar .i1., 
Melbpu"am District, 
Ptn — .679 339. 

11.Kutty Malu, 
S/n LE'te P'i.R,ienkeran, 
Retired., Drivue, 
S.No.5707, f'ladathil House, 
Erern'lldm Vcyal, P.O. 
rak%inar, Knzhikode, 
Pin 	028 (Stpf'f ! :1nj 7'3 

M.Schuthan Nair, 
5&7,.< 	.5/. M.Krishnan Na!", 

Rtied., Guard 1Pi', 
Kariyatkuni House, 
Narakode, P.O.Keezhariyoor, 
Kozhikode — 673 324. 

K.N.ankunni 11enon, 
S/n V.adhava Menon 
Retired., Djver 
S.N. 6966, Rohini'3ihar, 
P.Q.Chottipédi, Pj-576 19)  
ParappananQadi, Na].apuram 

District, 

4 Ptutappan1  
Retired., 

iioji •'', 	.Nn.P 5177, 
vath House, 

I .  

cang 

L 

Sl,No.585 to 588 are 
applicants in 0J.75/93. 

,, ,FPPLICANTS. 
.. ,Contd./— 

I 



S1.N01 5g3 to 595 are 
epp].iàants in O.F.?8/i3. 

1,74.. 

590,U/oLate'.M.Theflafl, 	
S,tJo. 58 & 590, are epplicente 

Retired., Loco Shuntet, 
S.Nc,.P B13, 
tdhikariniéflamel' House 
r.o.riyallur - 673 

I C.K.\Jeleyudhafl, 

591 	
1etired. , Shuriter/C.HTS, 
iuzhithottu Perernbi, 
East of Cemethori Fkcad, 
Cochin 13. 

P.M.Kumeran, 
Retired., Driver, 
Southern Railway, 
Puzhakkel House, 
1udeppalore, (\Jia) 
1lathure, Paighat District.. 

Rtirer1 	trt 	/G'd/(?iI. 
5g3, (lathai College, 

memrneth VayeJ.,, 
Pattath3tiem, 	Quiluit. 

1 
Rotiro,., Driver 	tBt/QLN. 

54. Karma1ayer, 
PattRthéflam, 	Quilon. 

P.flercita 
W/o Late 	hri Dominic Sebastian, 

595. Retired., Driver  
Pethafl Parambe, 
Near.Tr3nsprrt Office, 
Quilon 

59• 
N. K. Gene sap 
S/s M.N.Krishnemoarthy, 
29, Ramanujem Stret, 
Kall'ikuzhi, 	Tricy• 20, 
Retired Guer/Specia1 Gra, 
Southern Railway. 

597. 

59 P. 

.M.S.ThangeflreQesem, 
Vo Nichl, 2 k/4-, 
First Street, 
tnai FSager, MalligeipUrBm 
Trichy-Im, Retired Driyr 	' 
Grade, Southern Railway. 

I,Vincent, 
5/o F.J.F4mbrfis6 9  
27, Ponnt.hottaTn, 
Kemr's Town, Trichy, 
Retired Guard/Special b Grade, 

ySuthern Railway. .••l APPLICANTS
Co intd 

 

591 & 592 are applicants 
in 0J.77/93• 



. V.Subramanian 
59 5/c E."enkatraman, 

21, Thondaman Colony,. 
llet3r Factory Road, 
K.K.Negar Post, 
Trichy-21. Retired 
Passenger Guard, 
.Railway. 

.Fntony, 
600. &/o Sovrimuthu Piliai, 

41, 	f1F1l15.yepuran, 
(lain Riad, 	trichy-1. 
Retired., 	Shunter 	'B' 	C: 
Southern Railway. 

R,Gopalan, 

601 Sb 	D.Raachandrar.5  
125, 	Mriemmbri 	KoiJ. &ret., 
Ponmalipatty, 	fcldar Roc'c, 

.Trichy-4. 	Ret.tt'oi. 
Pdssenger Guard, Southrti 
Railway. 

1.K.Srinivsan, 

662 T.V.(rishnsarny, 
1310  East Chittra Street, 
Sirahgsm P.t., Trichy, 
Retjreo Gud/reciel 
Crade,Southern Ra ilwa y. 

R.1 .18garsamy 

633 5/c Rengaaamv Naidu, 
* 328/8, Railway Coio1iy, 

Trichy-2fJ., Retired Leco 
Shunter 	'B' 	Grade, 
Southern Railway 
(Trichy Division.). 

• M.Issac Chelliah, 
 5/c S.Ilanuei (late), 

Reti"ed 	'' 	Giede Guard, 
Southern Railway, 	19, 
Keela Kasa Street, 
8eemanagar, Trichy-1. 

5.1l.Kasirn, 
 5/o Sheik Ilasthan, 

39/6/17—E, 	Innainthar 
Thoppu 	Tennur Post, 

ichy-17, Retired Drive:, 
Sou--hQrri R3.lay. 

rLVs\
Ft,  . 	• 	. 

crm, S/a taqa Piiiai 
azaar 

TIe,riCir 	Trichy-17, 
G:e.de,. 

S &u t h e iln41  11w y, APPLICANTS 
.Contd,/- 

1 



..76.. 

607. 

E.Rbdul Razek, 
S/a 1iohmed Esuf'f, 
559  lcolekollei Street,. 
Tenn'jr PoEt, Trichy-17, 
Retired Shunter/B Gréde, 
Southern Railway. 

I. Innasimuthu, 
S/a Inresirnuthu, 
Kalkothenur Villie, 
.Purothavkudj Post.-621 3'2. 
Ilnga KLch, Trichy D! 	it: 
Retired øriver/ B Irec, 
Southern Rai1iay. 

SRuben Gregory,. 
S/c D.T..Sundarart P11l, 
5/A, Conv3nt Rjad 0  
Contonernent, Trichv-i 
Retired Guard/Spec1 Gfzde,  
SouthernRailway'.  

11,Kareem Baig, 

61-0 	S/a V.4flunveer Beiq, 
Np.•13, i-'er,si3nei' itiset, 
Ktjepet, Trichy-1., 
Retired Guard/A Grade, 
o,uthern Railway. 

.Aritonisamy, 
S/c S.Dorajsariij Pfl.lai, 
7-B, iBt Street, 
Dpr a 
Ttichy-1. ketired Driver, 
B Grae, Southern Railway. 

.T.RaEthjrajan, 
612. 	5/. Thiruvengadathan, 

53, Norttr ChithreStree'c, 
Srirangam, Trichy-15; 

• 	Retired Passenger Guard, 
Southern REilwa. 

K.A.Raghavasimhan, 
• . 	 S/b:C.Ananthaohariem,. 

1, South Devi Street, 
Ranganagar, Srirangaii, 
Trichy-6, Retired Guard! 
A Grade, SouthernReilway. 

614. 
5 ,lluruge San, 
S/o •K.Subramanian, 
Plot No.5, Thairnanev' Stat, 
Iy.yapp.a Nager, Trichy.-21. 
Retired Passenger Gurd, 
Sjthern Railway. 



R.Viswanathen, Sf. N.R.R adhekrishnefl., 
615. 	5-C, Sa3tha Street,, 

BalejiNives, Ayyappa isusr, 
Triciy-21., Retired Guard! 
Speciai. Grade, Southern 
Railway. 

Gerald Edward Rodrig.jes, 
Sle Gerald tdwrd, 
24,/A Ardhi Bhegurt StrecL, 
Teridral Naqar, 
K.K.Na: :ost.. 
Trichy--21. 

R,Rengesamy, 

617. 	Ramasemy Kavander, 
62, Railway Colony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B GradO, 
Southern Raiiw9y. 

P.Raman, S/o PitcIl85, 
61g. 	118, Per-isi Melc-iuparai, 

Trichy-1. Petired., 
Fireman/Ps Graie, 
Southern Railway. 

C.Sethuramar, 
61, 	5/o Gopalsarny NBIcIU, 

Craufoid Rilwy 	].ny,  
Trichy-20, Retired 
Driver/ Grade, Sou+herr 
Railway. 

S .Thengaraj, s/. M.Sebastian,. 
62t 	5/24, Thirunagar, 

P.malei, Trichy-4. 
Retired. Shunter/3 Graoe, 
Southern Railway. 

D.Devadoss lf'red, 
621. 	5/0  A..P.Devasirvetham Piila, 

137, Iluthuraja Street, 
Mudaliar Chatrm, Trichy-i. 

d Guatd/Passeflger, 
Railway. 

Sanj$ii Neidu, 
C. 	 /1,-ianarr'ant Culny, 

L 	trai€n' tiram, TricFiv. 
ire Southcrr 

e 



S.Krishnan, 
S/u T.E.SaraflgePafli NaidU, 

	

623, 	61 tr'orvathi Amman Koil Street, 

Srirangam, Trichy6, 
Retj'ed Guard/#' Special Grade, 
Southern Railway. 

T.'J.Naganathafl, 

24 

	

	
136, North Chithirei 
st:eet; Sriangam, 

F Tichy_6 Retired. 
Guard/Ft a pecial Grad 
Southern Railway. 

R.Narayanasam', 

	

625 	
187, Chitrai treét, 
Sr 4.rengam, Trichy-6 
Retired Suard/R Grude, 
Southern Railway. 

KN.Subramani.an, 

	

626. 	
North Chithiral S':ee 
Srirangam, Trichy-6 
Retired GUa'd/ G':ade. 
Southern Railway. 

L,.Rangenahin, 

	

627 	Sjo T,L6chumanatI 
F 	71, Kandi Street, 

Srirargan, i richy- 
'Retired Guard/B Grade, 
5r,uthrn Railway. 

5,R.Yamunachari, 
T,RenQasuamY 1hahaci-l-, 

, Uest Uttra Street, 
Srirengam, Trichy-6, 
Retired Guard/A grade, 
outhi.0 Railway. 

I. S.Ueerappan, 
Sb G.Soundarara Pilisi, 
143, lain Road, 
Sangiliandapurarn, 
Trichy-1. Retired Drivar/ 
A Special,. Southern Railucy. 

A.N.Joseph, S/o A.Pibrce, 
Nn.18, Pottékara S€reet, 
'Palakkarai, .Trichy-1. 
Retired Guard/Ft 
Southern Railwe. 

5.Ft .Pidai,kalasamy, 
S/o S.Ftrul PIllai, 
26, Sekkai Street 
Pálakkarai, Trichy-1. 
Retired Guard/B, 
Southern Railway. ,.. APPLICANTS. 

.Cotitri./- 



637, 

o aDhanapal, 
S/o R.Durairaju Chettiar, 

pettaj Main Road, 
1Rejjred GL'ar 4 /1 , 

Ueilway. 

- h 
Lolony, 
6 1  ad, 
ate, 
etived Driven 
Railway. 

635. 

I 

C. ntnyeerny, 

	

633 	5/. P..ChjFnnj8h Udayer, 
15, Sugados3 i1and Street, 
Be 	Road, Trlchy-2, 

..P'.SyeI Jaf'fer, 
Sf. Sy4 Ahnmod,. 

	

.634. 	6, North Swankar 	tre't, 
Near 8b4t Ràd, 
Trici- y-8, Retired t)rFjer/ 
A, SouthernRajluav. 

V.Periyaseriry, 
S/c G.Ve.ithia1ing,, 
32, Kazapettal Ljne, 
B'azBarStreet, 
Trichy—i, Ret1rj GurcY 
A, Southern Rai1y, 

V.Alegiriswamv, 

	

63, 	S/O N.S.Ve8r8EU8m.I Naid'11  
,Dcctor Issc Lane, 

Seng.il3apdepur 
Trichy-1, ecirsc1 Gcds 
Guard, Southern RàI1L8y. 

S.Abdul Subhan, 
S/c She5.k 8ahj, 
38, SathyamoOrthy Street, 
Senthañneerpurarn, 
Trichy-4. Retired Guard 
A .Grde, Southern Rai1wy. 

H.Amrnér Bashá, 
S/c Md.Hassa1, 23-1%, 
Varathamasemet Street, 
Sangi1iadapuram, 
Trichy._1, Retired Driver/ 
A, Southern Ralway, 

-' 0 4 .APPLICANTS 



A.Ramu, 

641. 	S,o Appevu Karukachi, 
69, New Str'eet, 
r1kakei, Contonernent, 
Trichy-1. Retired Driver,! 
B. Southern Railway 

R.Ka1iam.rthy,. 

64 	5/o K.Ramasamy, i 
Kannagi Street, 
SuIram61iu')urarn, 
Triohy-20., Retired 
ShuntinQ Driver, 
Southern Riluay. 

M.D.raisarny, 
643 	5/3 V,MaruthRrnuthu 

23—C, Anna Na3er, 
Subramaniapuram, 
Trichy-20. 2  Ret,red 
Driver/er., ioutlhern 9cifl.J°JØ  

R.f'lazharul Haq, 
644 	/'0 S.,'hC1 Razck 24 

Syeda 11ohaned RotFe: 
Bemenaar, THchy-.1,, 
Retired Guard—A, Southern 
Rai1wEy.  

6454  

6460 

6474 

64 

A.Dnthnny LouIs, 
S/b O.rckicsrj Pn.J 
91, Keels •Pedayachi Strpet, 
Near Ed8  Streat, 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P.Venkatesan, 
5/0 C,Perumei Naidt., 
65, Highways Colony, 
Subrameniapijrm Trichy-20, 
Retired Driver/R Spi. 
Southern Railway. 

K.Ileenakshisundarem, 
5/0 19.Kurnarasamy Pillai, 
5i, Rnnarna],ai Street; 
Erode, Retired Guard—a, 
Southern Railway, 

P.rputham, S/s A.Peter, 
47-61  Annen Iil€fn, 
Pzaà Nagar, 
Surarnnqalani Post 
Salem-3, etired river/ 
, Southern Rjlw8y 

y 
... APPLICANTS 

•Cont,d. ,f 



1 

.S 	tii 	•• 

K.Perieserny, 

.649. 
5/0 E.Kolanden, 	23, 
VOC Street, 
Kollarnpalayam, 
Eride-638 002. 
Perlyar District, 
Retired fluerd/, 
Southerri Railway. 

V.Palenisarny, 
S/s NVelu Paknadi, 

650. 10/92-C.2 	Nanjundpuram 
Poderiui', 	CoimL'atcre Cistr:i.t. 
Retired Cua'd/R 	l. 
Southern Railway, 

R.Venkatachalam, 

651 S/iK,Ramasarnv 
117-Al, 	Uld Panur, 
Ramje'eNgar Post, 
Triohy_9 	Retirec 	3huntur.-. 
river, 	acuthsrf 	Ral-i-,iGy. 

S.Sosimery, 

652 Sb 	G.Savariuthu, 
• 5/2181 	Iluthukijiam 	klilleas p  

N.KE'ttupatti Post, 
Via' 	Rmjee 	Nager, 

• Ttichy-Y, 	RetireJ L?ije:;i  
, 	Southern Railway, 

A .J .R am anath an, 

653 P3chaippa f1ud15. Strt 
Kumbaksnarn, Thanjavur District 

• Retired Gueri/A,. Southern 
Railway. 

K.bdul 
• 

654. 
S/c Khader Shaw Routher 
32, 	Perlyar street, 
5ubremniapuram, 
Trichy-20, Retired 	hunter/ 
B. &suthern Railway. 

655, 
S,G.palan,. 
5/6 R.rinivasan, 

Way Querteis, 
-612 001, 
ard, Southern 

muthu, 
or, 
1 Post,.-  
kurichi, 
trict, Retired 

- 	Southern 
,Railway4 ... APPLICANTS.. 

.,tsntd,/- 



657. 

P.Jac annathan, 
S,'j A.rkiyem, 11/fl, 
SavariarkOil Street 
Woraiyt:lr Post, 
Trichy-3 Retired 
Fireman/, Southern Railway. 

S.bdul Kereem Shth, 
S/w Sheik Ahmed, 73, 
CentaI  eZar, Tennur 
Trichy-17, Rtied., 
SpëciLlf l titro/P 
&nutnern Rei1WL'. 

R.Sounderarejulu, 
S/a 	G.Ra . amarifl8r 	Naidu, 

 25, 	General 3BZ7BI 

Tenruir Past, TrihY 7  
Retired Guard/ 
S*utherr. Railway, 

R.Uajraperumfl8l, 

660 Rarnasamy PiJIci, 
287 	Krshpa1jUrat, 
Middle Street, Tarie; 
Th. njaVUL' Road, 	T'ichy-I, 
Retired Drivel/C, 
Scutherr. Riluay. 

1.jvasubramafliafl, 

661.0 Sb 	i. 	n.Lck 	j1  

House N,.20/C-1, 
Pnna 	ti'agar, 
SbrmániapUrBm, 
Trichy-20, Retired Shunter! 
B, Southern Railway. 

P,Parnanathafl, 
 S,

,
o X.Psrthaserathi, 

.21/3, 	PoonnaiY 	clbny, 
ievaraya Neger 
Trchy-219 Retired Mail 
Guard/.SPl. Southern. 
Railway. 

S.Md,tlahbo0b Ali Khn, 
 /o I 	Sher Ili Khan, 

16/5, Fourth Stree€, 
Renqanagar 	Trichy-21 
Retired 	Pssenqe' 	t.iuirci;  

SouthernREi1 8 Y,  

S ,DkshinamO ort'riy, 
5/c 	K.omasUflCaTa 	i)lai. 

664 
• 17, 	E..8.o1mty, 	Khajcrnaiai:  

Trichy-23 	Retired Guard/. 

Southern railUay. 	- 
F .. APPLICANTS 
. ,Contd.1/- 



.. 'J'.. ..4 

( 	V.KrishnafllUrthy, 
C.Venugopal Raj, 

14, Kumaren Street, 
Melakajk8ndarkottai, 
Trichy-li Retired 
Guard/A, outherrRailway. 

R.Arnalanathah, 
S/o Rayeppa Asariyai, 
70, Kriahnarnoor.thy Nger, 
Meter rectory Road, 
Trichy-21.

'
Retired )riia'/ 

A, So'jtherri Rai.iwg',. 

T.K.Rajagopalan, 
Sb T.V.Krishnasany Iyonqar, 
2, First Street, KlIukuhi, 
Illupur Road, Trtchy-20 
Retired Passenger Guard, 
Southern R8ilway. 

K. Karurrbairam, 
66g S/ S.Kumbalingam i1la.i, 

" 	46-8, Ramakrishna Nagar,  
Kali.ukuzhi, Trichy-20, 
Retired Dri,er, Scuthern 
Railtiay, 

ri 

SJJu.596 to 668 are 
pp1icants ,r% 0J.79/93. 

660. 

670. 

G,KUppUS*nI7 
S/o Ccvinda Asarv, 
6 /A, rnynathe Stet 
Melakalkandharkottai Post., 
Trichy-li., Retired Driver! 
A, Southern Raivay. 

T.J.Pirunachaler, 
5/0 T.F,Venkatshalam Piiiai, 
56-A 9  M'jdaiiertreet, 
LJ: r.i.yur post, Trichy-3., 
Retired Cuard/, 
Southern Railue'. 

R.Krishnasamy, 
Sb A,Ramasemy Ayyanger, 
3, Srinivase PJL1ai Street 
Near Satyanarey9la Ternle, 
West f1aba1ern, Msdras - 600 033 
Retie.d Passenger Guard, 
Soutlietm Railway, 

T 	 N81cF'er, 
i \aicke., 

4t teet, 

sticc., 
ojthern 

• 

APPLICANTS. 
Cotd. 1- 
I 

V 



u .11 •L L • I CJWflSfl ip 
Raniet...632 406, Ncrth I:cot 
Distri't, Retirec' Shunter, 
Southern Reilway,. 

li.Krishnasamy, 
5/. Nerayanasarny Fi.11ai, 
.27/3 Sakthi Vináyeoar Stit, 
Crawford, Trichy-12. 
Retired Driver/A, SjthJ:rj  
Reilwy. 

G.Aniirthalingam, 
S/o fl.Ganapathy, 
;Perlyer Strert, 
Kelakalkanderkcttaj 
Trichy_Il., Rtird Driver/A, 
Southern Railway. 

..5,Andrew, S/c S 8 i 

Cru I11em1  3rd 5Lrtei 675 	
E E.DolcnyMahajpjr ax , 
Viliupurr 5pth Prot 
D.Lsrict,, tetir.J 	sn1r 
Driver, 'Soutbrr •flwzy. 

eroRramv 
.677. 	5/. D.T.hanavelu Psari, 

25, Sndaram Plilal Thottan, 
Edajn34;t. uthur, 
Trjch,_12 0' .1  Retired Shurtef, 
a.outhEn Railway. 

Guvinaraju, 

67w. S/a Nutrukrjshne Naldu, 
Nethersa1ljvasai 

. 	•Samyaat Thoppu, .HotJseNo.37, 
TriLhy..8, Retired Shunter., 
Southern Railway. 

A.Pbd,j Raiaman 
67 	- Sc G.hbdu.. Kareem, 

. 	 6/89  Jalla: Pakkri Street, 
Medural Road, TrichyB, 
Retired Dr:ver/Spec 	Gr 6d, 
Southern Ra.lway, 

K.Ra agooa . 
6G0.4 • S/o.Krisrnasany 'a1J, 

91., 	I1Cfl 
ul 

Edarr.alaipat 	Pjthur 
Su.ndarên Pj84 T,ottri 
Trichy-.12 9  Petiteci Shu:tE,r, 
Southern Ra..Jway. 

674! 

.675!, 



F 

, 65 ., 

G.Kuppti'sarny Neicker, 
S/o'fl.Gengathara Naicker, 
69, Illanqab Street 
Pinmaleipatty, •Trirhy-4.,' 
Retired Shunter/B 
Southern Rilway. 

- '• 	C.Andi, 5/. Chinnai.y3rI, 

	

612. 	N.Ku'ttappattu, 
Remjee Nager Post, 
'P*mbed,kar Nagar, Trichy-9, 
Retired 'Shunter, 
South 	Re Uwy. 

A.M.Skill, Sb E.ilI. 

	

'683. 	124, Crawford Colony, 
Crawford, Trichy.-12., 
Retired Shunter, 
Scuthern Raiiey. 

S.bduj Kareem 
Sb' Shik Ibrahirt, 6B4 	504, Singarathrppu 
Trichy-$, Retirec. :'.er 
Driver,'B, SoL!the'r-1 Rdlwiy. 

J.Issc, S/s RJseph 
6. 	36,' Raghavachary Street, 

Sembiath Post, Pei'eibur, 
Ma.dras-6W3 011, Recijed 
tJriver/Sp1. Scutiern ReiL&y.. 

R.Gopalakrishnan, 

686. S/a S. thai1sh'n, 2 
Sethurms Pill'ai o1ony, 
Trichy-20, Retire Shunter, 

'Southern Railway. 

N.Jeyaraman, 
607. 	'S/i N.KL.Naresa •yyar, 

9!-D, Narasimma 	hery Colnr', 
Nanjikottai'Rod 	hanjavur -• 
613 001, Retired Pass.. guard, 
Southern Railway. 

D.'P,R&o 
68 /Chettia 1.Jç., V8fl'8J11 

f/cr( C1etty5trét, V'th Line, 
FI'( 	Neopetti!n_6i1 UCI, 
' 	ètied D a'r/A Spl. 

'.' 	Eu.€her -i)Reiiway. \L 	t') 	 ' 

' 	0'SDR a,,( 
681 iL'cl2lif3:, 

21Jndiyar. Colon', 
Thilisi Neijar, 'Velar RaL 
Th.anjavut, Retired uard/1, 
Southern E(ailuay. ., APPLICANTS. 

o .Contd./- 



A. llelayu th am, 
5/0 •R.A.nnarnelai, 

690. 	12/VI 2364 0  Pookkara 
Vasthe New' Street, 
Thenjaiur 	613 001, 
Retired Dr1ver/P 
Southern Railway, 

R.!lurugaiyan, 
5/oRemasamy Konar, 

691Nehin Nagar, 
Udayamarthcndapuram Pct., 
- 614 706, htru!iurcoc-..t, 
Taluk, Retired Guard/C. 
Southern Railway. 

R,, Gopblakrishr1an, 
SI. K.Ramanularn Neidu, 

	

692, 	Plot No,19, Abraham Piidithr 
Nagar, Via Sivj1 Nscar,  
Ttianjavur - 1., Re-i-e 
Driver/A, Southern P,1iva,. 

P,Sr Inivasan, 

	

653, 	Pschaiyapp'a !v1udeiiy, 
1121  8/4, iviudeil y ar 
11udaiir Chethtrein, 
Trichy-1, Retired Guard/Ps, 
Southern Railway, 

C. Kalyeriaeundarem, 

	

694,1 	S/u  M.Gc'jindgr,rrj. 
Tinoppanar Street, 
rnmañpetei, Vediopu:en 3r 

Pj,— 613 205, Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi 
695. 	s/o Kesave adeyachi, 

18, Karnper Street, 
Sentheneerpuram, Tr  ichy-.Li, 
Retired Driver/C, 
Southern Railway. 

6!?. 

K. Sankara nerayanan, 
S/o •V.Lnganathan, 
C.99/R North East Extension, 
7th Croés, Thill6i Nagar, 
Trichy-18, Retired uar'/Spl. 
Scuthern Railway. 

S.Periyasamy, S/c Sy1li, 
Dr,cr No.59/9 , Mude1iyr 
Chetram, r1uneearan t<oil 
Street, Ti..chy-1.,  Retirci 
Dziwir, Southern Railuy. ,.. APPLICANTS 

.Contd, /- 



.K.Nendegopai, 
S/ 

- . 
	 o ...Krishr.eserny, 69.431  
 Brindavan Street, 

IndireNager, LIC Colony, 
Trichy-21.00  Drivr,1 .Spj, 
Retired, Southern Railway, 

T.R.Balesubremanj.an, 
s/o Rethinam, 160, 

699. North:Street, 
Tiruvaiyaru 613 204 
Retired Drver/P 
Southern Railway. 

Maeth an, 

o' 	S/a R. Babtj Sahib, 
70 • Retired.Passenger Dr!.er, 

Southern Railway, 
.1.etflka Street, Terniir, 
Trichy-1?. 

P.Gourjsupdaram, 
S/c S.Periasarny, 106-4 

711. 	
M8nickaUcem NeouStreet, 
Melapuour, Tichy-1., 
Retired Guard/A, 	- 
Southern Railway. 

TRamai n,' 

70 i 	5./a 	Thangavelti, 5, 
.. BherethvDasan Street; 

Kilpuaka, 	..- 
VLiJupurarn. 	605 6020  
Retired Oriver/5, 
Sauther Railway. 

703 	P kriThei.èr, 
. 	h57,'Te1uk0fice Ro9d, 

Thirüthuraipoondi 614 7131  
Retired Driver/b, 

.i-_ 
 

6outhernRei1w.dy 

Y.rumu.gam, Sb klaiyapuri, 
Plidevar Koil Street, 

704. Trichy •DitL'1Ct 
f/&L1redjiuter, Southern 

[3 	Railway. 

i!1.Nezrr AhmeJ', 	-- 
t. S/kb'di 6rr ahIb, 

705, \1 37A 	r(dCQ ice 
2he n flu ,4.k 'h ' 171 

tixf Dr.dier/Sp1,, 
urrRailway, 

K 

4.... APPLICANTS 
..Coritd,/— 

r 



U.Jelu, 

?06. 
S/c Uaiyapuri, 
rrethiyur, 	Iniyanur Road, 
House No.33, Trichy-9, 
Retired Shunter, 
Southern'Railway. 

&.Ilarimuthu, 

'7 	7. 
S/s •Sinara Paiayachi, 

Colony, 
kallukuzhi, Trichy-20, 
Retired rihunter, 
Southern Railway. 

P,i1amundy, 

 Palaniyandi, 	42.-Ps, 
11udukkupatti, 
t3udukotai Rped, 

1. Trichy-20 	Retired Shunter, 
Scuthern Railway. 

T.Innesimuthu, 
S/r 	S.Thnmas, 	139  

 West 	r1yenathaiuran, 
Dindigul1  Retired Ehntr 
Southern Railway. 

.Sierinuth, 

710..: 'S/o,Arulappan, 	9/5, 
N.M.CIny 6th CrOss, 
Tric1hy_20,: 5ke tired '.hur1tci. 
Southe°rn:Railuay, 

A 	11uthusariiy, 
711. :/O 	eThnar!kevunrer. 	1, 

P8.S.COIny, 	Purlukcjttej 
'Red, Trichy-20, Retired 
Shunter, Southern Rallusy. 

-S. Palenlyandi, 
712. S/a &ataiyan, 31/3, 

P.alaniyandaver Koil Street, 
Itinamkolthut 	Trichy District, 
Rtired Shunter, Southern 

- 	
Railway. 

'K.P1.1kruthuham, 
713.. S/c Kuthianaliaa 	io1ayndi 

,i/Q 1r,4r-tr1e,,y- 	V.141 - 	 Ci V CS I ".J a. .1. 

Street, Innemkolethur, 
Trichy, Retired Sh!ntet, 
iSouthern Failuay,' 

SK'andaaam, 
S/Subbarja Gevander, 
Kédchpnal1Ur. Pcsc, 
4 •E ThottipplayE1fll, 
Erode-6, ;Retirèd ShufltinQ 
Driver, Southern Railway. 

7114  

p 

1•• PPLICNTS 
...-. Contd,/- 



715 	V s Thee3e, 
. 	S/OVeri1<etecfiiem, .. 	 • 

136, Rst.S.C1ony, 
'NBrieekôtt?i Ro'd, 
Trlchy - 6, Retired rivr;t 

. 	I.Speciei, Southern Ri1uy. 	.• 

716. 	'.6sR,use 5/0 Srnuei Roijscj, 
35 9  Kendi Street, 
Subremrdepure.rn, 
Trihy - 0,Retired 5hunter 	 - 
Souththrn R11uy. 

71.7, R.V.Poriniyen, 
5/0 R.V2djJel!J, 14—E', 
Sint Intoriy"s Church Ltr, 
Neq?pttiflm - 311 DCI 
Retired Driver/s, 
Southern Re iiwy. 

3 - . 	 51•  Nose 669 to 11 8 Ope  rB 	jamp. 	 3 

5/0 F rynsPmy Pf11p 	 8PPL.tfltS in 0,9-., 8093 

18, Nethejl Street, 
Kamerejepur'rn, 
Rejekxlpekkern rD3t, 
fedr's - 600 073 
Retired _DrIver, 
SoUthern R5iuey, 

By F'c'vccete Shr i(.Subb R;rj, ,.tn O.9-.,No. 595 to 405/91, 
57/909 416/901  320/92 0  290/92. end 377/92 9  

	

-: 	 By Advocrte 'Shri R.Bhskrn ih'0.9-.Nos. 44/93 to 76/939  

By iuvcicete StIri Psh1,..... '.Llial in 0J.Nos.' 77/93 &18/931  

By idvucete Shri Vj'r!' ):: 	.ir ii,9-.Nci8, 79/93 & 80/93 

. 	 • 	 Versus 

I. 	• Cheirmen, 	 Re6pon'ior1t - I in 0J.Nos. 
Ri1wy.Baerd, 	 395 to 403/91,79/93 & 80/93 
Ri1 Oheven, 	 • k. ' 	0 	 RQri.ut - 2 in fl..Nos. 57900  • 	eu e.. 	 . • 	

. 4I6/0,320'/929 298/9,371/92 8rid 
44 	76/93.' 

' 	41 ti)90,320/92,298/'92, 377/92 
et'ry, • 	. 	 44 to 76t93 

	

f/O(
'M. 	of R11ueys, 	en'd.Respondent - 4 in 0.9-.No. 

	

(*( 	 • 	395 to 403/916 
tNeu eiJi. 

- 	....,Re:ponde:ts. 



- 	 cr 

- 

Union of Indle 	 . Respondent - I in OJ.Ncs 

through the Generl 	77/93 end 78/93 
- 	Narqer,Southern Rilwrys, Respondent - 2 in 0..Nos. 

Perk own, lv1dres.  3 	395 to 403/91,79/93 &- 80/93. 
Respondent.— 3 in,0.9.Nos. 
57/93,416/90,320/9 0 298/921  

377/92 end 44/93 'to 76/93. 

The Chief Personnel Officer,Rcspondent - 2 in 0J.Nos. 
Southern Reilusy, 	' 	.77/93 and 78/93 
Perk i.oun, Medres - 3 

Divisionel Reilw?y 	 Resrcndent - 3 in 0.Nos. 
Meneger,SoLthern Rilue -j-, 	3Y t 103/91.. 
Mysore. 	 Rcpc:dent - 4 in 0..-Nos. - - ,--' ..--. ,__.,-._ 

Senior Djvisionel 
- 	ersDnnel Officer, 

o'jtnern Reiluey, 
Paighat 

The Divisionel Fersonrel 
Officer, Southern R2i1uy, 
Madursi Division, 
F1eduri. 

B. 	The Divisional 
Supefinteridert, 

Southern Reilusy, 
Divisione) 0ffi.ce,Pelgh't. 

9. - 'The Dh.ision2l Reilwey 

Scuthern R'eilwey- , 
8i'-ngiore. 

7I9,41 679U, 51ufZ Lti/L 

C4iO 377/92 - 

Rep.ndrnt - 3 in 0.- .-No.77/93 

:spnnt 	3 in 0.h.No. 78/93 

(eponder1t - 4 in 0.h.Nos. 
44/9a to 76/93 

R,sondent - 5 in 0J-.,Nos. 
320/92,298/92 and 377/92. - 

Respondents. 

(By t-dvocste Shri K.R.D.KerentF for Shri A.N.Venugopsla 
Goude, Rrilwy 1dvocete for rspordents in all the 
epplic?tions). 

V 	' 	 - 
Contd/— 
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CEDER OF THE FULL BFQ! 

Shri Justice V.S. Malimath, thairnan: 

These cases have been plated before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the pers conferred' by Section 5[4)(d].  of the 

dministrative Thibunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4 • 1990 and a contrary view taken by the Pfinci-

pal Bench and the Abmedahad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall'now proceed to state 

briefly the relevant facts as follows: 

2 • 	The applicants in all these cases are employees of the Indian, 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff.' 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking' 

into' account running allowance not exceeding 75%. of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

ADM 	canputing retirement benefits to those who have retired 

.4 • 1979 and not exceeding 55% of the running allowance. 

f6r 15s retiring after 1.4.1979. To appreciate the rival con-

4i tentjo& it is necessary to advert to the relevant provisions 

, 	g the applicants conditiom of service in regard to pension 

-other retirement benefits. 
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3. In pursuance of the recajitendations of the Third Pay Camii-

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India It is enough to state that there was 	considerable 

increase in the substantive pay of all the nerabers of the running 

staff. So far as the grant and quantum of pension is concerned 

the sane is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average einolument for grant 

of pension and, other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

cane into force on 1 .1 .1973 are extracted as follows: 

"2544. [C.S .R. 486] - flroli.mnts and Average Em3luments: The 
term "Enoluments", used in these Rules, means the emoluments 
which the Officer was receiving ininediately before his retirement 
and thcludes:- 

Pay other than that drawn in tenure post; 

Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal. considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 
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fees or coninission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"Etourtents" means the average earnings for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule. 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro ternpore or in an 
off iciating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty] allowances; 

duty allowances [special pay];  and 

[i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [ f ] above. 

[ii] For the purpose of gratuity and/or death-curn-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to (f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Enoluments" means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the terrporary appointnents, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959,   the term "emoluments" means 
the emoluments which the officer was receiving immediately before 

,hisetireinent 
 

and includes:- 

' []-<bstantive pay in respect of a permarnt post, other 
' 	&1a\a tenure post, held in a substantive capacity; 

.1' 
I. ,' 
[b] 4sbna1 allowance which is granted in lieu of loss 

of &sibstantive pay in respect of a permanent post, 
. P\ 	 thei than a tenure post; 

IL 0[c] special pay attached to a post other than a tenure 
when the special pay has been sanctioned perma-

nently and the post is a' held in a substantive capacity; 
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With effect fran 1st September, 196 save as 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

the difference between the total emoluments referred to 
in items [a],  [b] and [C] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [ci above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
fb] above; 

the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment [s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointirent[s], does not qualify for 
the grant of a special additional pension. 

nce Derween t.ne average 
[d][1] above calculated 
last substantive emolu- 

enolunents in respect of items [a I to 
upon the last one year of service and the 
ments as per items [a] to [c] above. 

[e ] [1] For the purpose of calculat:ion of av 
The actual amount of the running allowance drawn 
limited to,  a maximum of 750, of other emoluments 
of [a] to [c] and [d][1] above. 

rage emoluments: 
during the month 

reckoned in terms 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c] and [d][2] 
above drawn during the same period. 

Note[1]: If inrnediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retjrement gratuity should be taken at what they would 
have, been had he not been absent from duty. 

Provided that the amount, of gratuity is not increased on 
accamt of increae in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note 121: In case where a temporary officer who quits service 
after completing three years '  service is appointed substantively 
to a permanent post any time during the last three' years of his 
service the emoluments drawn by him after completion of three 
ea' service during the period he was not holding a permanent 

post shall be treated as if drawn in a permanentt.post held in 
substantive capacity. 
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2544-B [C.S.R. 486-B].[1]: If an officer holding a permanent 
post in substantive capacity:- 

officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is oonfirmed in such higher permanent post at any time during 
the list three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003[21], which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Iath-cum-retirenent gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averagn 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary]/Gra-
ty Death-curn-retirement gratuity will also include the monthly 

Y ! 	ayerage of running allowance drawn during the 365 days of running 
(I 	 1 	' UItr, inmediately preceding the date of quitting service limited 

t6 	of the emoluments as defined above. For the purpose of 
calcdlp.ation of average emoluments the actual airount of the running 
llciance drawn during the month limited to a maxirairn of 75% 

)of other emoluments as defined above shall also be taken into 
-account. 

- 
Note[ 1]:  If a Railway servant, iranediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 
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wances [including leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the enoliinents shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higIr officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[gJ that one of the components that 

constitutes average enolunents is the actual ariount of running 

allowance drawn by the Railways servant during the nonth, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of / [a] to [f) of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect from 1 .1 .1973 in the light of the recolirnen-

c3ations of the Third Pay Corrrnission ,no steps were simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had receiyed the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay and, the actual amount of running 
previous 

allowance drawn during the Iironth limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/11ZA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the introduction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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[i) Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payrtent of 'Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly, rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as above will be provisional subject to adjust- 
ment on the basis of final orders." 

It is clear fran this order that pending decision to revise the 

rules regulating. grant of pensior the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by, Rule 2544[g)[i] was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which caine into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner aft et the statu- 
-. - -- -- 

	

- 	ory prescription regulating canputation of enolurnents and average 

ewo n1it's, contained in Rule 2544 for the purpose . of grant of _\ 

4retiremer1t b2nef its. Any decision to nodify the sane wuld have 
)ift 

ffect)ohJ/ when the relevant statutory rules are amended in 

	

\'4¼ 	acr'dai&'é with law. But what the Railway Board did was to 
L 	' 

to rrodify,. the statutory rules by an executive order trade 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to15 of which 

read as follows: 
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"he question of revision of rules regarding treatment of 
- 	 Running Allowance as pay for certain purposes o3nsequent upon 

the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the ,case of Running 

I 	 staff drawing pay in revised pay scales: 

Pay for the p.irposes of passes and P1'Os shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational 1ssistance and retirement benefits 
shall be pay plus actual arrount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from, 1.4.1976. 

The payments already allowed on provisional 1sis in terms 
of para 2 of Railway Ministry's letter No. PC III/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The ave has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of enolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 
4.  

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board.'sorder dated 22.3.1976 in the High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22 • 3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement benefits in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper 1 consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

5. We should advert, at this stage, to arther order nade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544.[g]. 

Shri M.C. Srinivasarx and 23 others filed an application 

° )I:S. 1988 before the Ernakulam Bench of the Tribunal in O.A. 
1 

(/(( 88  for a direction to grant them pension by adding runn- 

ng 	lnce upto a maxinum of 75% of their pay f or computation 

%f lhipension in accordance with the judgment of the Principal 
jhff 

L ôEeñ in T No.41 0/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 

f. 
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of the power conferred by Article 309 of the Constitution. By 

the said anendnent said rule g[i) and g[ii] of Rule 2544 were 

amended firstly with effect from 1 .1 .1973 reducing the limit 

of running allowance for the purpe of calculating the average 

errluments from 75% to 45%. On the same day, a further amerxEent 

was made with effect fran 1 .4.1979 increasing the maximum from 

45% to 55%. Whereas the first ainendrrent was given retrospective 

effect from 1 .1 .1973 the second amendment was given refrospectiv 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amerkdment to Indian Railway Establishment Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Voluia I & II [First reprint and Fifth reprint 
respectivelyJ be amended as in the ?dvance Correction Slips 
Nc.428, 429 & 430 R.I. and 405 P.11 encicsed as Annexures 
'B', 'C' and V. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

DA:As alx)ve 	 Railway Board. 

No.E[P&A}II-86/RS-15 	 New Delhi, dated 1 7.12.1987" 

"ZNNEXURE 'D' 

ADV?NCE CORRECTION SLIP NO.405 P.11 

RULE 2544 

Sub-rule g[i] and g[ii] may be substituted by the following: 

w 
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g[i] 	"For the purpose of calculation of average emoluments:- 
actual amount of running allance drawn by the railway 
servant during the month limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii) 	"For the purpose of gratuity arid/or death-curn-retirement 
gratuity: the monthly average of running allcMances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 459,5 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC III/75/RA/1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1 9761. 

EXPLANATIa': The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been modified through administrative 
instructions issued with the President's approval effective from 
1 .1 .1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay Cbninission. The, purpose of this anEndrnent is to give statu-
tory force to the administrative instructions with effect from 
the sane date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

sd/-[K.vEr\ATESAN) 
Director, Establishment [P&A} 

Railway Board." 

"Subject: Amendsiant to Indian Railway Establishment Code-Vol I& II. 

In exercise of the pagers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	The airerdrnent will be effective from 1.4.1979. 

	

/ 	d) MI 	NThis  issues with the concurrence of the Finance Directorate 
I74 p73k tinistry of Railways. 

	

° ( 	 'Iii version is attached. 

L 	 ) 	I 	 Sd/-[K. VKkTESN] 
Director, EstablisiTnent [P&R] 

Railway Board. 

New Delhi, dated 17.12.87" 

f. 
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"ANNEXURE 

ADVANCE OJRREL'TION SLIP NO. 407 R • II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the  following: 

g[i) 	'For the purpose of calculation of average eflluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g(ii ) 	"For the purpose of gratuity and/or death- urn-retirement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AUITHOITY:ftiinistry of Railway's letter No.E[P&A)II-.80/-
RS-10 dated 17.7.19811 

rnrzr\mmTr?1. 

The Rule 2544 of Indian Railway Establishment Code, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on the recaiiiendations of 'Running Allowance Committee [1980)1 . 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will hot adversely affect 
any employee, to whQF, these rules apply. 

Sd/-I K.VENI<ATESAN I 
I)irector, Establishirent [P&AJ 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given  retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their princil contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasomble and arbitrary and thus violative of Article 14 of 

.the Cistitution of India. The Ernakulani Bench consisting of 

V 
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Vice Chairnian S.P. Mukerji and Judicial Mamber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1 988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.1 2.1 988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1 988. 

Therefore, those who retired before 5.12.1988 were entitled to 

count the running allowance siject to a riaximum of 75% of their 

- 	'pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K- 

269/88 was challenged by the Union of India and others in Review 

Application No.72 /90. That Review Application was rejected by 

a speaking order trade on 25.7.1 990. 

Shri C.L. Mallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the QT at New Dethi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21.1.1974. That application was opposed by the res- 

dents therein viz., Union of India represented through the ADMIN 
Raili.iay Board ani the General Manager, Northern Railway. 

urprising that these respondents did not bring to the 

noliide f the Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1 990 striking down the amend-

rnent to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided th€ cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Principal Bench. But the conduct 

of the respdents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.1 0.1 991. All these appli-

cations were disnLissed repelling the challenge to the amendment 

to the rules. The Principal Bench t:ook the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total amount of pension and 

retirement benefits they would have received before the ainerdinent 

we not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Alimedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Ahmedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulain Bench in O.A. K-269/88 to which it was a party,. 
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It is for the first time after all these cases were referred 

to th Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforned us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Errakulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncernent of. the Supreme Court 

where they had challeiged the decision of the Ernakularrt Bench. 

In this connection reliance was, placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. AMWJ, MANII3AI PATh AND CYI'HERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar matters 

were pending there. It is in these circi.rnstances that the Supreme 

observed that the course adopted by the High Court was 

(( 	 •ect and that  if the High Court thought that the point 

(aisd 	the appellants was the same as was pending in the Sup- 

\< 	 it ought to have stayed the hearing of the writ peti- 

OP  ritil 	Supreme Court disposed of the other matters. 
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These observations, it is obvious, 	were made having regard 

to the context and the circumstances of the case. 	What binds 

the Tribenal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal  is çrding before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the sane provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present batch of cases 

we are concerned with the valuable rights of the apç licants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1990 

and the oeration of the order of the Ernakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakulam Bench in regard 

to canputation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
trie 

dispose of these cases in the light of the decision of/Ernakulam 

Bench which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondents 	however, it 

is maintained that the Principal Bench and the Abmedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. they further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahniedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabàd 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 U'd0N OF IiDIA 

Ai\D A0THER v. RAGHUBIR SINCH AND OTHERS wherein it is observed: 

"We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the tu11 Court or a 
Constitution Bench of the Court." 

if only the respondents hau fairly placed toe decision of the 

Ernakulan Bench before the Principal Bench and the Ahinedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulaill Bench which had the competence 

to do so. The respondents are now trying • to take advantage 

of the failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

for consideration before the Principal Bench and Ahiedabad 

the respondents had acted fairly and diligently, 
ft S (  
jt, ( 	cf.l uec1sions would have Deco avoided. 

(* 	r 
)e hal1 now examine the contention of the respondents 

5jders of the Principal Bench and the Ahmedabad Bench 

that 
of declaring/tne impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu-

tion the President nas power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHAND v. STATE OF UTTAR PRADE1 reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rignts conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the anienunents 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority." 

In Haisbury's Law of England, 4th Edition, Vol.16 the meaning 

of "Judgment in Rem" is given at para 1522 as below:- 

11522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of kompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahinedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downuie statutory provision whicri has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGiUBIR SINGH AND 

A 

statute is declared invalid in Indi it cannot 
0 ( 	 ritated unless constitutional sanction is obtained 

erl 	by a constitutional amendment or an appropriately 
( 	W modi1e4 version of the statute is enacted which accords 

wit 	/titutiona1 prescription". 

It is not disputed that the Ernakulam Bench of the 

was competent to declare the impugned statutory provi- 

sion void as offending Article 14 of the Constitution. The 

,statutory provisions declared void have not been shown to have 



been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulain Bench to the Supreme Court no 

decision has as yet been rendered by it: reversing the decision 

of the Ernakulain Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Ema-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Ahmedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernákulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriam and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 	 S  - 
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"(5) inconsistency between earlier decisions of the 
same rank. A court, is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B., at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
V. Dc Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict / 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in wnich they are reported - or are not reported- it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned iñthe judgments, it'must be assumed 
tnat the court acts in ignorance or forgetfulness of it. 
If the new, decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of t!'ie same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what nolds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedaad Bench have to be ignored and the Ernakulam Bench 

decision alone should be regarded as holding the field as a 

AD4r(ent in regard to the validity of tne impugned rule in - 
it gives retrospective effect. 

( 	' 	 trie Full Bench is not bound by either of the deci- 

shall now examine as to which of the decisions lays 

e law correctly. The Ernakulam Bench has rightly proceed- 

ed on the basis that the President has under tne proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulam 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It 	has held that 	it does, 	on the ground that the vested rights 

of the applicants 	in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahrnedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amendment to the rules by giving retrospective effect 

to the same. Wnat they have said is that the vested rights 

of the applicants before tnem have not in any manner oeen cur-

tailed by the impugned amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the memuers of the Running staff were entitled to coniputation 

of their pay and retirement benefits taking into account the 

running allowances which tney were receiving subject to a maximum 

of 75% of their pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-198 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

S Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which came into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advet-sely affected. The Principal Bench wnose decision has 

been followed by tne Anmedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of- pay 

and allowances, with the pension wnicn he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

allowance subject to a maximum of 45% or 55% 

/c'(' aseç 	may. We are toncerned with persons who retired 

( 	 en ---973 and 4-12-1988 thereby earning a right to compu- 

in accordance with the statutory rules then 

cl~ As by the time tney retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This r(ght whicn 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, tnerefore, to agree with the view taken by the Prin- 

cipal 	Bench followed by the Ahmedabad Bench 	that 	the vested 

rigrit of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

holding that the decisions of the Principal Bench and the Ahmeda-

bad Bench with great respect are wrong and that the decision 

of the Ernakulau Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent tney nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As tne decision of the Ernakularn Bench is in appeal before 

the Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

(1) The respondents shall recompute the pension and 

other retiral benefits of the applicants or their 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by iotification dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

if the amounts due to the applicantsiL.Rs are 

not paid within the prescribed time,  the amounts 

due shall • be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

as per the aforesaid directions shall stand regu-

ated/adjusted in accordance with the orders 
AD1, 	ctions as may be issued by the Supreme Court 

No.10373/90 against the decision of the 
Cj 

rnu in Bench of tne Tribunal in ipp1ication 

No.,K2 /68. 

'p .  

iiEMBE(A) 	 VICE-Ci-IAIRI'iAN. 	 CHAIRiIAN. 

co 
bsv. 
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